





EB:EE?JF;&ITHE'HON'BLE NATIONAL GREEN TRIBUNALSOUTH ZONE AT

O.A No.180/2021

IN THE MATTER OF:

BADDAM RAJI REDDY,

S/0. MALLA REDDY

2-30/1, Gudatpally Village,
R/0 Gouravelly,
KARIMNAGAR and 4 others.

.... Applicants

Vs

1. Union of India Rep. by its Secretary
Union Ministry of Environment, Forest & CC
Indira Paryavaran Bhavan Jorbagh,
New Delhi-110003

Mail: secy- moef@nic.in

2. Union of India Rep. by its Secretary

Union Ministry of Jai Sakti Sramasakti Bhavan
New Delhi-110001

Mail: secy-mowr@nic.in

3. Irrigation & CAD Department,
Rep. by its Principle Secretary]-Block,
6th Floor, Room No :-623,
Secretariat Road, Opp. BRKR Building,
Hyderabad, Telangana 500022

4. The Central Water Commission (CWC) ,
Rep.by its Chairman
SewaBhavan, R.K. Puram,
New Delhi — 110606

5. Godavari River Management Board
Rep. by its Member Secretary,
Government of India,

Ministry of Water Resources Sth Floor,
Jalasoudha, Errumanzil
Hyderabad, Telangana-500082

6. Distriet Collector o f Siddipet
ICC Building, Kushal Nagar,
Hyderabad Road Siddipet,
Telangana,502103

| [ tary to Govt.
gpecial Chief Secre
F;rriga\ion & CAD Depar_tmant
Jelangana SecretarLat.
Hyderabad - 500 022.

———4




7. Engineer-in-Chief
o/0 Engineer-in-Chief(A.W),
I&CAD Department,
Jalasoudha Building,
Errum Manzil,Jalasoudha,
First Floor, HYDERABAD
Telangana-500082

8. Engineer-in-Chief (Projects), Irrigation,
LMD Colony, Kaimnagar,
Telangana-505527
Mail: enciwtg@gmail.com ... Respondents

PRELIMINARY OBJECTIONS FILED ON BEHALF THE 3RO RESPONDNET

I, RajatkKumar, S/O B.K. Sin ha, aged about 58 years,
Designation: Special Chief Secretary, I & CAD Department,
Government of Telangana, Hyderabad do hereby solemnly and

sincerely affirm and state on oath as follows:

1. I am the Special Chief Secretary, I & CAD Department
Government of Telangana, Hyderabad, the 3rd respondent herein

and as such I am well acquainted with the facts of the case. I am

authorized to depose on behalf of respondents 6 to 8 herein as well

2. 1 submit that I have read the 0.A. filed by the Applicants and deny
all the allegations and averments contained therein, except those

that are specifically admitted herein.

3. I submit that the before adverting into the merits of the case, the

answering Respondents crave |eave to raise certain preliminary

objectiens which go to the root of the matter and which require

adjudication at the very outset by the Hon’ble Tribunal,

{jiccial Chief Secretary to Govt.
lirigation & CAD Department D N/
Telangana Secretariat, EPON

- Fan, [ iyderabad - 500 022.




4. I submit that the Applicants have alleged in the Limitation

paragraph No.12 on Page No.21 of the Application that the OA is filed

within limitation. This assertion is false, as would be evident from

the contents and documents attached to the Application itself and
from certain other documents that have been deliberately suppressed
by the Applicants. The Applicants in the O.A. has misled the Hon'ble
Tribunal by wrongly quoting the EC of SRSP-II with the same date
i.e.,14.05.2003. The EC of SRSP-II dated 14.05.2003 states that
there was no displacement and that only 784 persons were identified
as Project Affected Persons whereas the EC of FFC project with the
same date i.e Lr. F. \No.]-12011;’26/2000-IA—I dated 14.05.2003
clearly spelt that 17,056 persons will be affected due to this project.

In view of this misleading statement, the O.A. as filed by the

Applicants is liable to be dismissed.

5. I submit that the Applicants have filed the present Application
under Sections 14, 15 read with Sections 17 and 18 of the National
Green Tribunal Act, 2010 ('NGT Act) which provides that an

application for adjudication of disputes under that section should not
be entertained by this Hon'ble Tribunal unless it is made within a
period of 6 months from the date when the “cause of action first

arose”. Any condonation of delay, though not sought for in the

present case, is restricted under the proviso to Section 14, to a

maximum of 60 days.

PO
Spec?aEl C\p;%egetary to Govt.

i rtment
\rrigation & CAD Depa
Telangana Secretariat,
Hyderabad - 500 022.
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6. I submit that after bifurcation of Andhra Pradesh, State of
Telangana has envisaged re-engineering of the irrigation projects.
However, no change in the scope of the projects has been changed.
Minor changes made only to achieve the designed Irrigation potential
and to overcome the hurdles like unworkable designs etc., Flood Flow
Canal (FFC) project as originally cleared in the 64th TAC of CWC
envisaged irrigation facility to an area of 2.2 lakh acres in the drought
prone areas of Telangana region duly diverting about 20 tmc of
surplus water from Sriramasagar project during floods and balance
0.32 lakh acres through Ground water, thus totaling to 2.52 lakh
acres. .i-'i‘ence, it is incorrect to state that in the name of re-

engineering, the ayacut has been increased to 2.52 lakh acres.

a. The original DPR of FFC project prepared and dapproved consisted
of Gouravelly Reservoir. To meet the objective of Irrigating
2,20,000 acres under Flood Flow Canal Project from SRSP of duly

utilizing 20 TMC of flood water of Godavari river, the excess flood

excess flood has to be captured and stored during such year. The

storage facilities for storing such flood plays major role in

harnessing and conserving flood water, hence it jg evident that 5
maximum extent of such flood water can be harnessed Provided

with maximum storage facilities. If such storage s not

then it will not pe Possible to harness the €xcess flood to the

maximum extent which defies the basic objective of the project It

is also appropriate to submit that this enhancement of storage

Gpecial Chief Secretary to Govt,
Irrigation & CAD Department DEPONM

Telangana Secretariat,
_ [ yderabad - 500 022,



Capacity of the project finds significance in the light of
“Waterutilization & allocation” is major factor and has played
predominant role in the formation of Telangana state.

. The Sriramasagar project which was commissioned in the year
1964-69 with a designed capacity of 112 TMC. But due to heavy
siltation, the effective storage capacity decreased to 90 TMC over
the years therefore increasing the untapped flood water. This
context provided an edge to have more storage capacity for
tapping such flood.

. Therefore, to compensate the storage lost due to dropping of
Combined Storage Reservoir (7.346 TMC) near Konaraopet (V),

which was approved by the CWC in the 64 th TAC meeting under

-—

Flood Flow Canal project, the Government of Telangana has now
proposed to increase the Gouravelly reservoir capacity from 1.409
TMC to 8.230 TMC. As the already proposed Gouravelly reservoir is
bestowed with advantages such as (i) Geographical advantage of
the site at which the reservoir was proposed, (ii) minimal
submergence of lands for the increased storage capacity and (iii)
minimum number of families displacement which are favorable for
consideration for enhanced storage capacity made Gouravelly
project.

d. Government has been reviewing the seasonal conditions from time
to time in the State during the South West Monsoon. The average
rainfall in this region is recorded as less than the normal rainfall of
713.6 mm. In several mandals spread over the State have

——

received deficit rainfall along with severe dry spells that have

\o,

Spec?aﬁpa'lrfgpgecretary to Govt.
7 irrigation & CAD Department
' Telangana Secratzrat,
Hyderabad - ' £
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caused withering and drying up of crops that resulted in drastic
yield reduction of several major rain fed crops. The Government of
Tela.r?_c}ana has declared the 19 mandals in erstwhile Karimnagar
district and 11 mandals in erstwhile Warangal district Vide
G.0.Ms.No:6 Revenue [DM.II] Department, Dated:24.11.2015, as
drought affected mandals. Out of the declared mandals, the
mandals  Saidapur,  Chigurumamidi, Koheda, Husnabad,
Bheemadevarpalle of erstwhile Karimnagar district and
Raghunatha Palle, Ghanpur Station, Dharmasagar, Zaffergadh of
erstwhile Warangal district which comes under the jurisdiction of

Gouravelly Reservoir ayacut.

Even though the capacity of the Gouravelly reservoir is increased to
8.230 tmc, there is no change in the water utilization & the
contemplated ayacut under the FFC project from SRSP as 3 whole,

Moreover, there is no forest land involved in the submergence due to
the increased capacity of the Gouravelly reservoir Project and there
are no--potified ecologically sensitive areas, wild life ecosystems

falling in the submergence earljer i.e, for 1.409 tmc capacity reservoir

or now i.e., for the enhanced 8.23 tmc capacity.

i I submit that Gouravelly Reservoir is Proposed at Gouravelly

village in Akkénnapet Mandal, Siddipet district with a gross storage

Capacity of 1.410 TMC to rrigate an ayacut of Ac.1,20,000 in

Karimnagar and Warangal districts under Indiramma flood flow canga|

project. Out of which 90,000 Ac s coming under Right main canal,

O, ol Chief Secretary to Govt.
liigation & CAD Department DEPONENT
'|clangana Sacratariat,

| lyderabad - 500 022,



Ac.16,000 is under Left main canal and Ac.14,000 is coming under

Gandipally Lift.

—

(i) The Government vide G.0.Ms. No. 166, Dt: 13.07.2007
have accorded Administrative approval for Rs.913.15
crore (Rs. 116.30 crore was made for formation of
Gouravelly Reservoir) for taking up phase II works of
flood flow canal from SRSP. The work was technically
sanctioned by the Chief Engineer (projects) for
Rs.62.92 crore vide CER No0.09/2007-08, Dt:
02.11.2007 (with SSR 2007-08).

(ii) The work, formation of Goufavel_ly Reservoir was
entrusted to an agency with a condition that the work
should be completed with a stipulated period of
24months (i.e. 29/05/2010) About 57% of work was
completed by the said agency. Due to non-finalisation
of the R&R Colonies the balance work was not tackled
by the agency.

During the review of irrigation projects and after number of
discussions it was suggested that the Gouravelly reservoir under
Flood Flow Canal project is more economical to increase the storage
capacity with respect to Geographical, Topographical, Ecological etc.

of the site at which the reservoir was proposed and as a part of

visiting the irrigation projects, the Hon'ble Chief Minister visited the

, - .
Gouravelly Reservoir and directed the project authorities to study th

e capacity of Gouravelly reservoir under Re-

Specﬁm@maw to ¢

\rrigation & CAD Departm
Telangana Secretariat
Hyderabad - 500 022
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feasibility to increase th
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Engineering of Flood flow canal project. The State level standing
committee recommended the Government to increase the Gouravelly
reservoir Cépacity from 1.410 T™™MC to 8.23 TmC duly increasing the
FRL from +398.00 M to +415.00 M to serve the drought prone areas
of Husnabad constituency and Ghanpur Constituency, thereby to
irrigate ayacut under Gouravelly Re;ervoir Ac.1,06,000 , under
Gandipally lift Ac.14,000 and the Government have approved vide
memo No.10131/Projects/2015, Dt. 04.01.2016. Accordingly detailed
investigation was carried out and observed that it s feasible to
increase the capacity of Gouravelly reservoir to 8.23 TMC at FRL
+415.000 M with total submergence of 3870 acres which includes

earlier submergence area of 1814 acres with FRL of +398.000 M.

(iii) The Government vide G.0.Rt.N0.533, I&CAD (Projects-
IV)  Dept., Dt 26.05.2017  have accorded

Administrative approval for the Revised Estimate of the
work " Formation of Gouravelly Reservoir with
enhanced capacity from 1.41Q TMC to 8.230 TMC
water including construction of H.C. Weir, L/s & R/s OT

Sluices,  Formation of Diversion Road including

construction of DLR Bridges, Investigation, Designing

and Estimation near Gouravelly (v), Akkannapeta (M),

for an amount of Rs. 1196.06 crore,
The work was again  entrusted to

Siddipet District”

the same agency for

completion of the remaining vide Government vide G.0. RT.

Uecial Chief Secretary to Gowt.

liination & CAD Department [M}ﬁ'r
I Ielangana Secretariat,
- I iyderabad - 500 022.



Further, 90% of the Land Acquisition and R&R was completed and

payments made to the effected beneficiaries.

(iv) As evident from the above sequence of events it would
transpire that the Applicants is well aware of the same and filed the
present Application only on 9.8.2021. As the above sequence of
events are well within the knowledge of the Applicants as they are
residents of the same area and the Applicant is Sarpanch of the
village and it is stated at Para-1 of the O.A. that they are following
the changes in the project, the O.A. is barred by limitation as
envisaged under Section 14 of National Green Tribunals Act.

8. I submit that the Applicants cannot even contend that they
have limitation to file the present Application due to a recurring
cause of action as the same is contrary to Section 14 of the NGT Act
which clearly does not provide for a recurring cause be action and
rather states that in the series of events, limitation would specifically
be counted from when the cause of action first arose. Hence, the very

basis on which the present Application is predicated is defective, and

the same is therefore time barred.

9. I submit that the present Application has been filed ‘on 9.8.2021
which is clearly outside the period of limitation and is therefore fit to
be dismissed in limine without any requirement of further
proceedings or hearings on the merits of the Application, which in any

case is a frivolous attempt to a stall a welfare project. No sufficient

speclal G
’\ rrigation & CAD Deparl
Telangana Secretaﬂ§
Hyderabad - 500 02
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cause for filing the Application outside the statutory limitation period

has been mentioned or provided.

10. I submit that the Application is an abuse of process of the law
the Applicants have not approached this Hon'ble Tribunal with clean
hands. Several attempts have been made by interested parties in the
past by-way of filing Writ Petition in the Hon'ble High Court to stall
the project, which Would evident that the Applicants have been
misusing the process of law by filing frivolous and malicious petitions

in different courts to somehow restrain or delay its further progress.

11. I submit that the application is a sheer abuse of the process of

law and appears to be motivated as there are numerous mischievous

and misleading averments in the Application.

12. In view of the above the present Application is barred by

limitation and not maintainable in law. The relevant case law being
upon by the 3rd respondent herein on the preliminary objection s

filed herewith for the kind perusal of this Honble Court,

A. Dismiss the Present Application as barred by limitation

maintainable under law.

{ecial Chief Secrelary (o0 Govt,
liigation & CAD Department
Telangana Secretariat, PEPORENT

lyderabad - 500 022
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B. Pass any other order that this Hon’ble Tribunal so deem fit in

the present case.

VERIFICATION

I, Rajatkumar, S/O B.K. Sin ha, aged about 58 vyears,
Designation: Special Chief Secretary, I & CAD Department,

Government of Telangana, Hyderabad, the 3rd respondent herein,
do hereby verify and declare that the contents stated in the above

reply affidavit are true and correct to the best of my knowledge and

belief.

: \&
RESPONDENTS/N(:. 3

Cpecial Chief Secretary to Govt,
i lriigation & CAD"Department
Date :21.10.2021 Telangana Secretariat,

Iyderabad - 500 022.
Place : Hyderabad.
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GOVERNMEHT OF AMDHMRA PRACESH - “~° '
FOREST DEPARTMENT

From4

Srli S.D.Mukhexji,I.F.s,, F R i

PLl.Chief Congservator of Forest g, gh? Chtaf nginccr,
Aranya Bhavan, ’ Ao;aga;é Waters,
Andhra ?radesh,uydc:abad. H;bénivhﬁ-soo S s

Rof.N0.50907/99/F.1,Datad:14,3.2000

sir,

£
Subi-Flood Flow Canil—Pasaing;Ehrmuqh R,F,,

dreas issue of Certificate reqarding
non-involvement of R.F.,areas=-Neqg,

Refi-C.E., No.CE/GW/DCE/OTI/AEL/%8/ Forest :
clearance/99,dt.26.10.99. .

-101— g .

Attentlion Ls invited to e Ccference cltnd whaeYalw
it is requested .o insyue a certificnte thut o forest land
is coming under the submergance of leserveir and ull along
the candl alignment of flood flow canal Pasaing throuwh the
Resefve Forest areas in Nizamabadg, Karimnagar, Medak, viarangal
and Nalgonda divisions. :

In this regard it is informed that the canal arcus
Pasaing through the Reserve Forest in Nizomuabad, Karimnaaar,
Meda}c,wa:angal ard Nalgonda hgve been verified and. found
that it is not "passing through any Reserve Forest areag.

| -
X v

Yours . faithfully,
Sd/= K,R.V.Ruo,
for Prl.Ch{ef Congervator of Forestks

// True Copy// ,yi} : | .
ol Iy \'},\ LN

(or Prl.Chirf ConServator ofForeskts

e’ ; .9

L A

-

Sl 5 A L7.C veeD
£ in b g, To| DEEI]TY | omhivel 2] sﬂ-’:&j 5 |

[P 5 v .(f--l"" e & ‘ il L ] \-\t'L! 1 (tl'irk ];1' RN AR
w LA . N LL A & 1.l'\l|

(@] \ A \Q'q\.- 3

L- .1\\ Loy ooy e\ e | \

—r""iﬂ B 'r"z.

-

T Bt e g e 1

o



~ .
> Q‘ *@"’ : Q“‘l @f’
COVERNMELT OF mypprpi PRADES | p ot
TOREST DEPARTI M ;
. L % :
.'_..”” u;{l!rrji ! 'I-_-.S T‘ﬁ‘" . I v
' I-h”‘f Toh; TEOL Vet sy --.~{ Fere oo ; The Ch‘[‘n_ e ey, .
70 Bhaviy,. .arinwr}_ WAty o f
oo rrﬂ“nah pHVAS 3 ' ”laxnl1 qp11a;.. '
’ TEE MM 93 18
YRR RADAD
’ . ' ?.I'
LB 30007/90/ 4 heareda1e 0 2600 -
2 I
Wi M ae o RS i REST R Forem- LA g rem ot
alLl alhnq the aapalz al:in"r-l»nt ol !.'x:r. “e v
T2NAT g g e ey ::rvdira viz',, ufq™ f'-'[!":"-.'z'."'-',
ared - O Hve] Jes et .‘.n»-rnruph ~Rem, ¥%
""c‘. e, AL 251570 oM/ ABL/ 26 FOran Lol g - vt I
Bearin 1"|f*"!'- 14 .'7.'!’\0 3
SEQL= ¥
{ ent.ion is

nyle

,.-Jr qh-,rpl ‘.
lasue a qpnr ifleate ll-n el €y
; tming Urder fha fuEmorgance of the rmamrvofra-m$-.
Subjeet 4. AU FEree Flend 1 ow CAnalg,

L& ok

d Lo king Ly

EaawraA i
rqanr'c BE

5 inviten TN AT r@smr“nca cit

Jr

Tl ovemen Ehat {he rgde (“%,
LanmMang 0L rey m_lg_r_\rg;l,;- a;-ﬁ qow WQI
ceming  under ary Taservy

tore st area .*u!

Yours fuq

]"Ifq] 11?
S'?/ Luﬂm&krj hl".
for' Prl.chies: Consarvater ‘gr P au

/,- Trye Capy//

e A

fFor I-\‘J..f..‘hia:.-F Cnnseruntor -c;:f Pai‘mﬂ'ﬁu'



(3
3& 30 }PP

ANNEXURE A2

Ahhuwu:.. A2

L L
. PARYAVARAN,
i NEW DPLHI

é‘l ,jl“: J I

]
i ' ! 07 CAX b JR2T
| 2\ & TA:
o‘? = \ . Tuloshana |
? NG Telax ; W-00180 DOF IM
_g N\t oy o FAX | 438007 i
N ‘ qofwTe oqd ™™ AWrRY
QOVEANMENT OF INOIA

MINISTRY OF [M\.v'i!ICIMPhnlIM‘T:1 FOmERTY

qufatwy wam, ot . W,
PARYAVARAN BHAVAN. .G O. COMPLIX
wr e, ¢ fweft.110003

LODHI ROAD, NEW DELHI-110003

June 24, 2002
No J-12011/26:2000-1A-]

Shri D Chakrapani

Secretary (projects) & 2
Member Secretary %
Godavari Water Utilisation Authonty

Imgation & CAD department.

A P Sccretanal

Hyderabad-500022

Subject - Flood flow canal project from Sri Rama Sagar- Site clearance for investigation
& survey regarding.

Sir,

This has reference to your letter No. 08217/SRSP 1 (1)/2002-] dated 17.5.2002 on
the subject. It has been noted that the proposal envisages to draw the floodwaters from
the SRSP Reservoir through an off-take regulator and carried oyt through flood flow
canal to store in the proposed storage Reserxoir- across Peddavagu-I1 and Korutlavagu
near Konaraopet village of Karimnagar district. The flood flow waters are further
proposed to be carried out form this initial storage reservoir to another storage reservoir
across Manair river near Manwada(V) of Karimnagar district, through Link canal The
flood waters stored in the second storage reservoir are proposed to be lifted and carried
out _Lhmugh Iifl cum gravity canal into another reservoir proposed al Gouravelli(V) of
Karimnagar District. Total area required for the project is 12,.930.50 ha. No forest land is
igvolved 31 villages(17 full & 14 partial ) consisting of 9942 houselds will be affected

~ The above proposal has been examined teking into consideration the submitted
project documents The Ministry of Environment & Forests hereby accords site

clca{ancc as per the provisions of EIA notification, 1994 subject to strict compliance of
the following terms and conditions =

W‘/\ 1.0V %\mﬁ
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uprehensive FIA repor compriving i, detmled e
o

o, catchment area treaimeny along wrh
¥ ll‘ - 4 ‘I ‘i : I
aat! ox map "m.l Hnhicial flniﬂ"‘"“““ MY disuster management pl

an migration path ol the i) SEment. ixn

3 animaly. o .
ol % h“\lt‘ti“i“\d tor the constiuction ol projects “IT:[“"I‘-T ‘IHI"- o St
¢ S as roads . opening up of new

,nf""“'“_l. chould be undertaken ang Submitted 10 1he Ministry within 18 m nthy of
- ! i

POt an ecaological wiudy
YCil wige physical laryel inr.l'lcanng

from Archacological Deparimen,
. .e of certain religious and archaeolog;
| across Pedda Vagu 11 and Konyle

should e submitted 1n respect  of

!c.ﬁllv mportant places under storage
Vagu and also mid  Manair reservenr

(‘learance is only for undertaking invcs[ig

. atons at the above. mentioned site and
' ilection of environmental daia for prepar
or €O

ation of comprehensive EIA repon and

i““““c'nc'" plans This should not in an, way be construed as commitment for
nanAl r I
1n\imnmcmal clearance

¢

4 Clearance under Foresl(('unsef-\-alinui Acl 1980 should be separatcl‘ﬁ
obuained

¢ No civil work of permanent nature on the project shall be initiated in anticipation
Jihe final approval-af the Ministiy The Project Authority would have to apply for
| Lo - . )
avironmental clearance by submitting environmental data and plans

¢ Ministry of Environment & Forests shall asse

. 88 the proposal on ws mern betore
mking a linal view

6 The fund requirements for environmental aspects should be

included in the
bdget of the project for evaluation of cconomic feasibility of the project

-

Ministry reserves the right 10 suggest additional measures for environmental
protection during the investigation stage, if found necessary

Yours faithfully,

.

.._/S / 1\--* ek
(Dr § Bhowmik)
Additional Director
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Copy o

1J

§]

5

Necretary, Minisiry O Watter Resourg ey, Shiam Shakt Bhavan, Raf; Marg,
New Delly;

Secretary. Depr of Feology & Environment, Goyy ol Andhra Pradesh,
Secrctarial. Hyderalhl

Secretarm. Departmen: of vivation ¢ioy ol Andhrg Pradesh. Secretariar,
[vderaly

Adviser(l CADY. Planning Canmuissiog, Y oann Bhavan, New Delhj.

lhe Chiel I'ngineer. Project Appraisal Direcronate, Central Water
Commission, Sewa Bhavan, R K Param. New Delhi- 10066

Regional Ofice, MOE}, Bangalore

Ll Division, MOEF, New Delhi

Sl

(DrS. Bhowmik)
Additional Director
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Arnexue A3

: : | .,f;AtNNE_)\U E~ YAI9EYl K4 4T maraw .|'/' i 1

¢ 7 R s GOVERNMENT OF INDIA :
o ASN] 31 0§ MINISTRY OF ENVIRONMENT & FORESTS s
F o 'g r - 7
:‘.?&.ilcqut:,:l P m
; e ‘,,M '-{
. . | I? "
F. No.%3- 1201 | PETA000-1A-L. , Dated: 14.05.200. '
: /

e S o ¢

—

The Secretary to Govt. of A..P.,

Depariment of Irrigation & CAD (PW), -
'A.P. Secretariat, 1 \ B
Hyderabad - 2 | e
Andhra Pradesh : i A

- \ £

Ly P- !
fi %
" © Subject - Flood Flow Cinal project from Sri Rama Sagar project District Mahabubnagar,
Andhra Pradesh — Environmental Clearance - regarding.

. ¥
-Sir‘ : _ ;
This has reference to your letter No. BUTBEISRSP-l(l)IZOOZ-l. dated 28.9,2002, and

subsequent  letter  department of Imigation & CAD letter No. CE/SR§P-
H&FFC!WQI!’TS{AEB’FFCQ?GZ & 2979 dated 18.11.02, 26.11,2002, 21.12,2002 & 07.01.2003

V on the subject. :

‘b\_{’ g3 Thc_a-b_ovc referred prbposal was considered by the Expért Committee for River Valley &
\ Hydroelectric projects at its meeting held on 29.11.2002 & reconsidered on 16.01.2003. The

L proposed Flood Flow Canal project from Sri Rama Sagar project will provide irrigation facilities

to the upland drought prone areas of Karimnagar, Warangal and Nalgonda Districts of Andhra

\\?/ ¢} Pradesh to an cxtent of 89,029 ha. An arca of 40,468 ha. will be irrigated by gravity flow and the
Q\J\ rest 48,561 ha. by lift irrigation to wtilise 339 Mcum of surplus water from the foreshore of Sri |
No forest land is involved. In all 17,056 persons will be affected

Ram Sagar Project Reservoit,
; ; : d cost of project is Rs 1331.30 crores, al 1992-93 price level.

due o this project. The estimate

3. The Ministry of Environment and Forests hereby accords environmental c]':arancc as per the
provision of Environmental Impact Assessment notification, 1994, subject to the sirict

compliance of the terms and conditions mentioned below ~

watgRer wa|, . . o, Wi, |kl U, 3 ﬁ:ﬁ&-nuqoa |
vawmm BI-;AVAN. C.G.0. COMPLEX, LODHI ROAD,.NEW DELHI-110003

_ b~ e .
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'Catchmenl area

reproduted below —

Ure Conscrvatio
VERelation barriers and-hanicul:ure

| s 223

Soil and moisture Conscrvation-measurcs with - - - b - »
{-ARro-horticulture / Agro-forcslzz et O G < OO N
Ovcrsccding of grasses 0.030 | 0. :

Engintcringf

Rock fi]] dam \ :

N measures with 0.600 0.700
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4.

,In all 17,056 persons wil
~¥'rehabilitated as per the

| be affected due to this projcct..

hat olicy & report submitted to this
Ministry,

* Part-B. General conditions.

{

Provision of sulpplying kerosene or ¢ooking gas / Pressure Cooker to the labourers
should be kept instead of supplylng fuel wood, =

i)

i) Fucl depot may be opened at the
Medical facilities as we
labourers.

site 10 provide the

fuel (kerosene/wood /LPG),
Il as recreational facilities*sh

ould also be provided to the

iv) Restoration of construction area including dumping site.of excavated materials in
the project area should be.ensured by levelling, filling up of burrow pits,
landscaping etc. The area should be properly afforested with suitable plantation,

v) A multidisciplinary committec should be constity

ted with representatives from the
soil conservation, NGO ¢ic. 10 oversee
led safeguard measures,

disciplines of forestry, ecology, wildlife,
the effective implementation of the sugges

vi)  Financial provision should be made in the total bud

get of the project for
implementation of the above suggested safeguard measure

3.

vii)  Six “monthly monitoring: reports should be submitted to the Ministry and |is
"= Regional Office, Bangalore for reviow.
Officials from Regional Office MOEF, Bangaloro who would be
implemestation of environmental safeguards should '?clgwcn full
documents / dala by the project proponents during their inspection.

monitoring the

The responsibility of implementation of environmental safeguards rests fully with the
lrrigation Department, Govt. of Andhra Pradesh. .
In case of change in the scope of the project, project would require a fresh appraisal,

The Ministry reserves the right to add additional safeguard measures subscqueml]}: if found ,
necessary and to take action including revoking of the clearance under the provisions of the

environmental (Protection) Act, 1986, to cnsure effective implementation of the suggested
safeguard measures in a time- bound and satisfactory manner,

e -

@

The affected persons shoy d be- :
Government of Andhra Pradesh p

-

cooperation, facllities and
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1 e rance letter is valid for a period of five years from the date of issuie of this letter for
commencement of construction work. '

% A copy of the clearance letter will be marked to concerned Panchayat /local NGO, if any,
from whom any suggestion/representation has been received while processing the proposal,

10. State Pollution Control Board / Committee should display & copy of the clearance letter at{ke
regional office, district industrics centre and collector’s office / tehsildar's office for 30 days.

I'l. The project proponent should advertise &t least in two local newspapers widely circulated in
the region around the project ,on= of which shall be in the vernacular language of the locality
concerned iriforming that the project has been accorded environmental clearance and copies
of clearance letters are available with the State Pollution Control Board/Committee and may

also be seen at Website of the Ministry of Environment and Forests st hp:/
www.envfor,nic.in/.

b
; - (S. Shiva Kumar)
Director (IA)

r———

Copy to; -

|. The Secretary, Ministry of Water Rcsourccs,:Shrum Shakti Bhawa.n, Rafi Marg, New Delhi -
110001, '

2. Setretary, Department of Ecology & Environment, Govt. of Andhra Pradesh , Sccretariat,
Hyderabad. '

* 377 Seereldry, Department of Irrigation, Jovt, of Andk}m Pradesh, Sccretariat, Hyderabad,
4. The Advisor (1&CAD) Planning Commission, Yojana Bhawan, New Delhi -110 001,

S. The Chief Engineer (PAD), Central Water Commission, Sewa Bhawan, R.K. Puram, New
Delhi - 100062,

6. CCF, Regional Office, Ministry of Environment & Forests, Bangalore.
7. El - Division, MOEF, New Delhi - 110001.
‘8. Guard file.

¢ 8 S Shiva'Ku'mar),
q - ' Director (IA)
\,-I_ — T : . |

.“

® .
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ANNEXURE-IV

e e e v e ———

Shastri Bh YA0, New Delhj
Dated the z%cptcmhcr. 2004

To

The Principal Secretary to Govt.(TW),
Social Welfare Dcpartment’ - .

Govt. Of Andhra Pradesh,
AP .Secrétariat,
HYDERABAD

Provisions of the R&R as provided under the R&R Plan are enclosed herewith for

[t is requested that 3 report indicat
of §STs may also be sent tg this Ministry, -

strict compliance, ing the details of rehabilitation

2 ;I"his issues with the approval of the Competent Authority.

Yours faithfully,

£ | , {0

(Dr.Rames) Chandra)

Director
\/Copy to: The 'ChicfEngihecr, [&CADD, SRSP Stage -1 & EEC:
Warangal-506001 (AP).

g i
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‘No.20011/4/2003-Cpgr 'f(/v"*‘*’b% ?l
Government of Indja \h \iﬂfb’bu\?\ -
Ministry of Tribal A ffairs VBN e e
(CP&R Section) \\\.\:\fr‘ﬁ;‘r‘jﬁ;-\“_.,
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THE R&R PROVISICNS p DER}LOOD FLOW C4,NAL
. PROJECT FROM SRSP, ANDHRA p

R& RENTITLEMENTS FCR PAPs
1 Provision of allolment of 2 ha (5 {\c,res) Un-Irrigateqd

land 1o each DIaEIaced Person angd Major children
PAPs & Dpg 57

Cs L4 .95x5=490Ac.
Tolal : 98
2(a) Provision gof eCono;

EMENT PACKAGE FOR SCH ULED TRIBES (5 Ts.
ESERVOIR AND ITS CANALS (85 KM, LENGTH)

S5I.No,

T
| : Arga/ Rate A{g:ﬂ::l
tem + | Number (Inlakhs) Y
oz |

Lakhsg) H
ol ADDITIONAL R&R ENTITBEMENTS FOR DIGPLA('J_E_D PERSQONS
1 Proviion of develope

d house slle of 500 Sam. - 3432 Ac. ‘ 1.00 . .43
0.124 Acres_ lree of cosl. -
DPs doL 40 i
MCs ) 28

: Tolal : 6 68x0.124 = 8 4372 Ac, . 4 |
2 Provision of economic assislance (or house 68 Nos. 0.25 17.00 ‘
= consiruction @ Rs.25,000/- per DP . :




e s g s

| | b

«a_ | Provision of free transport facllily for lranspoding !
o |he usable materal of lhe DP's {rom thelr orlginal 68 Nos. 0.01 0.88
place of residence o the new selllement cenler ’
261.00 J

Il COMMONR & R ENTITLEMENTB FOR DESPLACED PERSDNB AND PAPs
i Pravislon of allotment of 2 ha (5 Acres) Un-lrrigaled 0.80 per
land to each Displaced person and Major children acre
[ o " |PAPs&DPs: 51 87 x5 = 435 Ac.

: ‘ MCs . 38
{ | Telal 5 8
i

2(a) | Provision of economic assistance lor developmenl \

\ 435 Ac.

174 Ha \ 0.10 \ 17.40 \

-

\ of land al Rs.16,000/- per Ha = 87x2 = 174
2(b) ‘ Provislon of financlal granl of Rs.6,000/- per PAF

by 87 Nos. 0.056 4, :
for agricullural productien ! \ \ b \ i
Provislon of financial assistance per {amlly for

87 Nos

‘famlly malntanance for 760 days @ Rs.100/- per
day = 750 x 100 = 75000

T <. \ Provision of financlal assistance ol Rs.3000/- per

0.76 \ 65.25

|
e o
|

family ror: callle shed conslruclion + Rs.5,000 for
Transportalion -~

e
e e ]

Total 381.07

. REHABILITATION & RESETTLEMENT PACKAGE FOR SCHEDULED TRIBES (S.Ts.)

UNDER GOURAVELLY RESERVOIR AND ITS CANALS (139 KM, LENGTH) |
3k ' : Amount
Areal Rate
% Sl.No. ) Itam (Rs.In
i Number {Inlakhs) Lakhs)
Ne | ADDITIONAL R & R ENTITLEMENTS FOR DISPLACED PERSONS
e 1 Provision of developed house sile df 500 Sqm. 6.944 1 N0 ‘ ]
¢ ! 6.84
(0.124 Acres) free of cosl _ Ac,
DPs  : 34 ¢ _ _ 1 :
MCs Y 22 .
Total 1 .56 56x0.124 = 6.944 Ac. o 2 ;
2 Provislon of economic assistance lor house 56 Nos. 0.25 ] 14.00
construclion @ Rs.25,000/- per DP |
3 Provision of [ree \ransport faciity lor lransporing l
> the usable material of lhe DP's from heir original 98 Nos. 0.01 0.56
place of residence lo lhe new selllemenl cenler [
Il COMMON R & R ENTITLEMENTS FOR DESPLACED PERSONS AND PAPS
i | Provision of allotment of 2 ha (5 Acres) Un- Irrfgahle [ 605 Ac, 1 0.60 Pfr 363.00 |
land lo each Displaced personn and Major children acre . '
PAPs & DPs: 72 124 x 5 = 605 Ac. |
MCs . 49 \
Tolal . 121 |
1 2(a) | Provision of economic assislance for developmentl 242 Ha 0.10 | 24.20 |
: . - |
-y |
~ |

&




of land al R, { 0,000¢-

per Ha = 121x2 = 242 ;
2(b) | Provision of financial gran| crﬂu.E.UODI- per PAF 121 Nos. ©0.0° 8.05
P, agrlcu!lura}productlon . b : |
3 Provision of financia| asslslance per family for e
=~ | family maintanance for 750 days @ Rs. 100/ per 121 Nos, 0.75 80.75
day = 750 x 100 = 75000 - o
4 Pravision of financig| assislance of Rs,3000/. per
family for callle shed consiruclibn + Rs.5,000 for 121 Nos, 0.08 9.88
Transguriallon
Total 516,18
-
r
e
" -
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& o No. 2(322)/03-WR 0 ( “"'WZ’-”""' A%
= Government of India ‘.('e:-  3E0L)
: e : ) A \q\\?{a‘;%
: Planning Commission L ¥4
(Water Resource Division) '."?"v"fi]'i'“-"'/‘ . !%
e V
- To ' Yojana Bhavan, Sansad Marg,
© e Secretary, _I_‘I:I’ew Delhi-110001.
Plannifig Department, Dated ®™v December, 2005 i
Government of Andhra Pradesh, -'
A.P. Secretariat, | [
Hyderabad. -'
| cE dj : : B |
: Sublject:- Flood Flow Canal Project (Major) from Srirama Sagar Project !
. DCE E., Al (High level Canal Project) in Godavari Basin, Andhra Pradesh- |
:T;; . H h_ Esﬁmgted Cost Rsl§3_1.30 crore as per 1992-93 price level.
SEG 5T S,
I am directed to convey that Flood Flow Canal Project (Major) from
Srirama Sagar Project (High level Canal Project) in Andhra Pradesh, the saljent
features of which are given in the enclosed annexure (Annexure-I) has been
considered acceptable for investment in the State Plan with an estimated cost
Rs.1331.30 crore (Rupees one thousand three hundred thirty one ¢rore and thirty
lakhs only) as per 1992-93 price level subject to the following conditions,
EJ‘“\ 1. The project shall be completed by the financial year 2011-12 and plan
A & accounts closed by the end of that financial year. The project may
N\ accordingly be executed as per the approved outlays in the State Annual

Plans. The State Finance Department will restrict the expenditure to the
approved cost and no additional expenditure beyond approved cost may be
permitted unless the revised estimate is got approved following the
prescribed procedure.

2. Th.e_Project Authority shall comply with the conditions stipulated in
Ministry of Environment and Forest letter no. J-12011/26/2000-1A.1 dated
14.05.2003 for environmental safe guards. Enclosed in Annexure-I] .

3. The Forest Department, Government of Andhra Pradesh vide thg;ir lett
No. 50907{99/13‘.1 dated 14.03.2000 and 14.09.2000 has informed t.ha: ne;
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c’l | w
e 5. The beneficiary farmers may be encouraged to take over the system after ’

completion for operation and maintenance. |
1
6. Monitoring of the ground level in the post project condition should be
ensured to take ameliorative measures to combat water logging.

B Yours faithfully
Encl.: As above. Mﬂﬁ'&;‘
(S. Haldar) !
Senior Research Officer (WR) ’
Copy to : §

1. Secretary to the Governor of Andhra Pradesh, Hyderabad. i |

2. Secretary to the Chief Minister Andhra Pradesh. |

3. Chief Secretary, Government of Andhra Pradesh, A.P. Secretariat, .‘
Hyderabad. |

4. Principal Secretary, Department of Irrigation & CAD, A.P. Secretariat, |
Hyderabad.

. Chief Engineer, 1 & CADD, SRSP Stage II & F.F.C. Warangal, Andhra

Pradesh.

6. Chief Engineer, Central Water Commission. Krishna and Godavari Basin
Organization, Chirag Ali Lane, Hyderabad — 500 001, Andhra Pradesh.

Ministry of Water Resources, §.S.Bhawan, New Delhi
= Secretary (WR)
ii. Commissioner (Pr)

Central Watcr Commission, Sewa Bhavan, R. K. Puram New Delhi
i. Chairman, Central Water Commission

ii. Member (WP&P)

ili. ChiefEngineer (PAO).....c.vworeeuiesinimmniimniiranees s 2 Copies
iv. Chief Engineer (PMO)......ccocuevmmmmmmmmmiimissnisinnmanmmunesassse 2 Cop!es
¥,  DIrettor (PEP).vesscussmscssssannnsrisssnnrvaomisssspessisighossisaronss 2 Copies

vi. Director PA(S)
vii.  Editor (Bhagirath)

Ministry of Environment & Forests,FC Division. Paryavaran Bhawan, New Delhi 1

: : s
i AGdItONs] DITEOOT cu s cvesenrsesingossssssissammmansanssieonsesiyias 22CCOEI?BS
ii. Assistant Inspector General Of FOTestS....uuurrureenrrrmnmnmmanmmnnenen o
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- NO.16/27/96-PA(N)/ £0% -4 34
i Government of Indina

g Central Water Commiasion

!a . . Project ApnraisalgOrganisation

9 009.0.00273

Sawa 8hawan, R.K.Puram,
i .

New Dalhi. Dt. Jo/3/96,
\ FAX - 6875515,

- :
Yubiect: 6ath Meeting of EHE*RQviaory Committes on Irrigation,
B Flood Control ang Multipurpose Projects.

1 L
Refsrence: cwc No.16/27/96—PA(N)/ Ot.14/3/96.

o In continuation to the
";ﬂetter of evan no.
e

_W:QQO_QL

letter under

dated 28/3/95 on the
following agesnda NTLLCS are encloced: -

- oo =D

refarence and subsequent
above mentionad subject,

No,JI : Consideration of Projscts by the Advisory
Committee,

n-._._.-._.—._.-____._.....--.'-— -

*"S1.No.  of TAC Mote:.._.
Name of Proje-¢

_-.._.__-..___4_..._.__--...._-.__‘-.-,.._

204 F1-v Canal from -
a

SREP

-._,__._........:_..._.__..,_‘_

_ L
- . 7 el
el =iV Y

2 j

(s.C.Chitkara)
CHIEF ENGINEER (PAD) g
HEHBEH'SECHETARY
Tel. No. 8035g]

15
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e J New';De}‘hi. '
0 25 A acrotar}*, l)epartrnnnr of Powar, S.S.E’.hewan, Mgy, lCeini,
- -'[ 4, ecretar‘}'. Minigep of Environmant & For‘esr_s, Paryavaran
0 : Bhawan CGO com lex, Negw Delhi .
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0 ommissioner {PP), Him'atr'y of ater'Res'ourcss‘
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ﬁhstr1butar3e4'?'d ‘minors , vater course and drainage on the basis

of microgTanning of the command to an extent of 10% of the total
CCA.

4. Compliance of variocus technical comments as listed in
para 11.2 of the TAC note, by the Govt. of A.P.

(Actien : State Government,
P]anning Commission)

‘

S1.No. 7/1936-97 = F]nod Flow Canal Project frcm SRSP
' (High level Canal Progect), Andhra Pr&dﬂsh
AR . : "1,32,000 ha. g
Annual Irrigation, : 1,02,000 ha. : Rl
Estimated Cost : RS. 1331 10 Cr (SOH 1992 93}

A brief discusion was he1d rﬂgard1ng B. G, Rat1ﬁ of the
project. The B.C. Ratio of the progact comes to only 1.02, As“the
project benefits Nalgonda dwstr1ct which is a drought prond area,
it was decided that project cap 'be ‘accepted for a B.C. Ratio

lowsr than 1.5. The Advisory .Committee decided to accept the

project as techno- ﬂconom1ca11y viabtle suh;ect to the fo1low1ng
cond1tlons -

"

1s The Govt, of A.P. sha11 nbta1n nnv1ronmental clearance
from Ministy of Environment & Forests, Govt: . of India and

Govt. Of L AP, w111 submit a cﬁrtszrate that no forest land is
invoived-in tha: prog ct‘ G

e 5 e

E:u_The Govt. of A “."sha11 obta1n c1aArance of R&R P1ans from
Ministry of welfare, Govt. of India.

X The Govi. of will obtain a cmrt1f1cate from State
Agriculture Deptt. Jagard1ng rates of produce as-:Rs.:13;200 per
ton for ground nut ahd Rs. 14, 300 per ton for ch1111as at 1992*93
price level and furnfsh the same to CwcC. HE

4. The Govt. of A.P. shall comp?y to the technical observation

of CWC and other appra1s1ng agencies as ment onad 1n ara’
17 of the TAC note, % ) A

§ - '
o (Action ': State Go?ernment,,=
Mo : Planning COmm1551on)
rﬁ ) &

17
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SL.NO, 7 OF 1996-97
NOTE ON FLOOD FLOW CANAL PROJECT (HIcH LEVEL CANAL
PROJECT) FROM SRIRAMA SAGAR RESERVOIR, ANDHRA PRADESH
FOR CONSIDERAT ION OF ADVISORY COMMITTEE ON IRRIGATION,
& FLOOD CONTROL AND MULTIPURPOQSE PROJECTS.
ESTIMATED CosT RS. 1,331,390 CRORE
: (SOR 1992-93)
e
GCA 1.69 Lakh 'Ha,
. CCA 1.32 Lakh Ha, y~—
Annual !rl;igation
(Kharif only) is
Proposed 1.02 Lakh Ha.
= )
Intensity of Irrigation - 774

1. INTRODUCTION ;

.

The Flogd Flow Canal

Project, proposed by the State
Andhrs  Pradesh

envisages  diversion of
available at Srirama Sagar

of

/

balance surplus
Reservoir after mecting
of Srirama Sagar Project Stage-t & |11,

waler
Lthe requirement
The diversion of water from

Proposed through a MHead Regulator
in its foreshore and a canal

the said reservoir |c Drovided -
" I
Lo store water

in a balancing reservolr
(Called Comivined Reservoir-|)

across Peddavagu-11 ang Korutlavagu

numbers of I'rrigation Canals ar
to irrigate an area of 12,950 Ha,

streams from where throe e offtaking

annually, Water js Conveyec to

another  balancing Rescrvoir (Called Micl-Manaijr Reservoir) near

Linde: Canal, FErom Mid-Manair
two Gravity Canals are offtaki

27,519 Ha. (68,000 Acres)

Manwacla village tnrough 3

b ¢

Reservoir
Ny to provide an annuai irrigation of
annually while another Lift-cum-Gravity
Canal is offtalkking from this reservoir to pump
E Gouravelli Reservoir from where water

numizers of Gravity Canals to

water in stages to
is conveyed through 2
irrigate further 48,563 Ha. (1,20,000

acres) annually of Dirought p

raone Area of Karimnagar, Waranqal and
Nalgonda districts.

contd, .p,2
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2
Z, PROJECT PROPOSALS:
The Project in question envisages construction of the
following main components of works:
i) Head Regulator at the foreshore of Srirama Sagar Project with———.

7 vents of size 5m x 5.20m. to draw a discharge of 436
Cumec from the Reservoair,

i) High level 4U4.275 Km 1ong Canal with a carrying capacity of

536 Cumec from Srirama Sagar Project Reservoir to the

proposed combined reservoir across Peddavagu-11 and

Korutlavagu near Konaraopet village.

i) Combined storage  reservoir-l  across . Peddavagu-11  and

Korutlavagu Streams near Konaraopet village having gross and

e live storage capacities of 208,01 M.Cum. and 167.24 M.Cum.

respectively.

iv) Three irrigation gravity canals offtaking from the storage

rescrvoir-| across Peddavagu-11 ancl Korutlavagu near
Konaraopet village of Karimnagar district to irrigate an area

of 12,950 Ha. (32,000 Acres) annually,

v) A 67.29 Km long Link Canal from combined reservojr-] upto
Liid-NManair reservoir wilh d'rlsc'narge carrying capacity of 340
Cumec,

vi) Mid-Manair Reservoir near Manwada village with a gross

storage capacity of 732.6 M.Cum. (25.873 TMC) Up=stream of

exisling Lower Manair Dam.

vii)  Two irrigation gravity canals offtaking from the Mid-Manair
'Reservoir to irrigate an area of 27519 Ha. (68,000 Acres)

annually. G

contd. .p.3
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viii) Lift—cum-Gravity canal

ix)

x)

The

water at
requirements under Stage-]
irrigation facilities g uplang
Nalgoncla Districts. The 75%
Project s 5549.6 M.Cum, (196.1
(12.4
Lower Manair Reservoir ang Kadeam
meeting the requirements of Srirama
s~ Sufficient waters are available
unclepr
Rropbsals are formulated 1o utiflise
Pradesh as per Codavari Water
affect

S N

with a ciischarging capacity of 16,23
Reservoir to feed Couravel]
lift of 96m jp stages,

Cumec fram Mid-Manair

Service
Reserveoir w ith 2

Couravellj Reservoir

near Gouravell village with 2 gross
storage Capacity of 31 M,Cum. (1.09 TmC),

Two Cravity cCanagls offtalcing from Couravelij Reservoir to

irrigate an ayacut of 48,561 Ha. (1.20 Lakn ﬁFEE]_'annuaIIy.
The salient features of the Project are indicated gt Annexure-|

project proposals are shown in the attached Inclex Map , e

e e

WATER AVAILABILITY:

The project s proposed to utiljse the avaitable surplus

(SRSP)  gwer ang

anc Stage-11 at the Project

Srirama sagar  Project above (he

to provice
areas of Karimnagar, Warangal and

dependable yiclg ay Srirama Sagar

T™C), Besicles above, 351, M.Cum,

TMC) and 379.4 N .Cum. (13,4 TMC) of water Is available at

Reservoir respectively. After
Sagar Project Stage-1 and 1,
to cater the irrigation recuirements
the commane ol the Proposecd project, As the present
the waters allocated to Ancdhra

Dispute Tribunal Award, it will not

UPPEr riparian states and the lower riparjan rights in Andlyra

Fradesly,

3.2

L pProjact authorities have leen advised
LBLoject 5 - :
1.36 Acre ftlsq.milefyear'

e RO

EEDIMENTAUO_J’S:

No sedimentation studies have been carrieq out."‘*However,
-_-'.._.""—\—.__._-__

to _adopt sediment rate of

a5 recommended by C.w.C,
e e

contd. .p.y4
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3.3 DESIGN [FLOOD:

The DOesign Flood for the following reservoirs are given

helow:

i) For combined Reservoir-l : 24883.93 Cumecc (87,720 Cusccs),
worked out by synthetic Hydrograph Method.

i) For Micd-Manair Reservoir : 7593 Cumec (2,068,147 Cusecs)
worked out by Moclified PULS Methad.

i) For GCouravelli Reserveir : 357 Cumcc (12,600 Cusecs)

worked out by synthetic Hycdrograph Method.

Further, the Project Authorities have been oadvised to get

checked the appropriatness of the Design storm stuclies by |.ALD.

. IRRIGATION PLANNING:

- — e i —

.1 The C.C.A. of the Flood Flow Canal Project is 1,31,876 Ha,

At present, the total irrigated area in the command is 143 wihich is
fed by minor irrigation sources only while 86% of the command area
is rainfed. The crops cultivated at present,

Maize,

are mostly Jawar and

The proposed cropping pattern under the command of the

project in question is given below:

caontcl, .p.5
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N
5
SL, PARTICULARS GROUND NUT CHILLIE.S TOTAL AREA
NO, (IN Ha.) Cln Ha,) (IN Ha.)
A. SURFACE WATER (Kharif)
s AYACUT UPTO MANAIR:
RIVER CROSSING:
a) Under Combined |
Reservoir-] 12,950 - 12,950
(32,000 Acres) (32,000 Acres)
b) Under Mid-Manair - 3,84y 3,8uy
Reservoir (Left Side (9,500 Acres) ( 9,500 Acres)
Canal)
»
2. BEYOND MID-MANAIR:
4) Undor Right - 23,674 22,674
Sicle Canal

{58,500 Acroes) (58,500 Acros)
) Under Lift from 48,561

Couravellij (1,20,000 Acras)
Reservoir

& ug, 561
(1,20,000 Acrues)

————————

89,029
(1,52,000 Acros) (68,000 Acres) (2,20,000 Acres)

[ (JHOUNE)H WATER (Kharif) 12,648
(31,254 Acres)

SUB TOTAL 61,511 27,518

12,646
(31,250 Acres)

UGRAND TOTAL 74,149

e k. o e s i .

424, 8518 1,001,677
(1,83,254 Acres) (68,000 Acres) (2,51,254 Acres)

.2 WATER UTILISATION:

il SURFACE WATER UTILISATION:

al Annual Irrigation 33%5.4 M.Cum (11.853 TMC)
utilisation

b) Drinking water supply_ 3.7 M.Cym { 0.128 TMC)

¢) Average annual evaporation 226.4 M. Cum ( 6.000 TMC) .
losses A -

SUB TOTAL 565.5 M.Cum [ﬁl_?_‘_E{ETl_'_'TMC)

ii) GROUND WATER UTILISATION 38,2 M.Cum ( 1.350 TMC)
GRAND TOTAL 603.7 M.Cum (21.332 TMC)

contd. .p.6
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5 DESICN ASPECTS:

The design aspects have been examined and cleared by the
specialised Directorates of Central Water Commission subject to

L obsoervations which is required to be complied by the Project
Authorities.

i 6. DRINKING WATER SUPPLY:
A token provision of 3,7 M.Cum (0.129 TMC) is provided for
- drinking water supply in addition to the existing facility of using i
Grouned Watlor., -
7. LYDRO POWER
There is no potential for development of Hydro Power in the
Pruject,
H, JRRIGATION ASPECTS AND WATER REQUIREMENTS:
.-_hc:+
The irrigation aspects of the project are as follows:
g (a) C.C.A, - 1.69 Lakh Ha,
(1) Gl 1.32 Lakh Ha.
() Proposed lrrigation:
Kharif 1.02 Lakh Ha
s Rabi NIL
Two seaonal 2 NIL
Y Intensity of lIrrigation 77%

Crop water requirements have heen worked out on the basis

of the \Nocdified Penman Method. The existing cropping pattern,

\ proposed  cropping pattern and the crop water requirements are
given at Annexure-lll, IV and V respectively.

contd. .p,7
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Field application efficiency of GIS%

has been adopted for
irrigated Dry Crops,

while the conveyance efficiency has been taken

as 70% for unlined canals, Thus, over-ai| efficiency adopted for

< design of unlined canals is 45,50%.

4, GROUND WATER ASPECT:

s The State Ground Water Department of Andhra Pradesh has

the utilisable ground water potential as 105.9 M.Cum.
Vo {320 TMCY.,

The State_Government has proposed that by utilising
o34 38.2 M.Cum. (1.35 TMC) of ground water

estimatect

in conjunction with surface
water abouyt 12, 648 Ha. Kharif ground nut can be grown.

)
10, DRAINAGE:

The Command Area gene

rally comes uncer upland area and the
rain-fall

in the area s scantly and erratie

- Thus, the ground water
level is far below

the surface. Further, since the command area

1
r
-+

has qgood natural slope and gencrally well drained through local

Straams  and  vagus, there is no problem of surface

0
0
0O
O
0
0
®
0
0
0
&)
®
O
i However, a provision of Rs. 267.09 Lakn
&)
&)
@)
O
0
0
9
O
o)
&
(&)
0
8/
0
0

drainage,

is made in the estimate
for cirainage purpose,

11. INTER STATE ASPECTS:

For the Srirama sagar Project, the relevant decision of the

Godavari water dispute  tribunal relates to  Dbilateral agreement

concluded between the states of Maharashtra and Andhra Pradesh

T (October 19;}'5}‘\—vlnich inter alia stipulates that;:

—~—

(i) Maharashtra can use for their beneficial use, all the

water upto Paithan Dam site on the Godavari and upto
k Siddheswar Dam on the Purna and

on the Godavari.

Nizamsagar Dam site

(ii) Maharastra can utilise water naot exceeding 1698 M.Cum,

(60 TMC) for new projects including any additional use
over and above the present sanctioned or cleared
utilisation as the case may be,

contd. .8
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(iii)

Anclhra Pradesh can go ahcad with building its Srirama

Sagar Project with FRL 332.537 M and MWL 333.2u6 M
and is free tu utilise all balance waters upto Srirama
Sagar Dam sile in any manner it chooses for its

peneficial use.

As such, no interstate issue is involved and it is not

necessary to obtain the concurrence of other states for

the utilisation of remaining waters under the Flood Flow

Canal Scheme after meeting the requirements of SRSP,
Stage | and |Il, as there is no violation of GWDT
award, .

ENVIRONMENTAL AND FOREST ASPECTS:

As no Forest is coming under the submergence of

reservoir or along Lhe canal alignment, the

clearance from

Forest angle is nol required. Howewver, project Authoritics are
required to furnish a certificate to this effect from the State

Forest Department.

The

safeguards

programme  of  implementation of environmental

has not Dbeen submitted to the

Government of

Ministry of

Environment Forost, India by the Project

of Andhra Pradesh till date. In
of Andhra

are reguired to initiate action at their level to obtain the.

Authorities/Government this

connection, the Project Authorities/Gowvt, Pradesh

environmental clearance from Ministry of Environment ‘and

Forest al the carliesl. Necessary provision of Rs.35.64 Crores

under sub-head 'X-Environment aond Ecology' has been made in

the estimate.

REHABILITATION AND RESETTLEMENT ASPECTS

On account of the submergence, 17 villages are affected

fully and 13 villages partly. The total popwiation affected is
32312 (8,373 families) out of which 6,227 belong to
scheduled castes and 566 belong to Scheduled Tribes, A
contd, .p.9
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provision of Rs. 1n02.5 Lakhs has been

macde in the estimate
towards Rehabilitation and Resettleme

nt measures,

The Project Authorities/Government of Andhra

Pradesh have
net initiated any

action so far for obtaining

the clearance
frem R&R angle from the

Ministry of Welfare, Covernment of

India. As: such, State Government i5 required to jnitiate

action in this respect at the earliest,

COST ESTIMATE AND ECONOMIC VALUE:

Flood Flow Canal Project has been finalised for an

e¢stimated cost of Rs.1331.3 Crores [1992-

-93 Pr='rt:_ta Level). The
abstract of the cost

¥ . ?
IS given at Annexure V1.

The Benefit Cost Ratio (B.C, Ratio) is computed as 1.02ay102

rate of interest and the relevant

computations are given at
Annexure-VIl, The unit

cost of the project works out to
Re.1,30,000/per hectare of annual irrigation. The Financial

Return at the end of 19 years after completion of the P

roject
works out te (-) 0.013 and internal Rate of Return warlks out
te 11%.

PHYSICAL AND FINANCIAL PROGRAMME

The Project Authorities have proposed to complete the

[roject over a period of 7 years. The phasing of expenditure

is as follows:

YCEAR PROPOSED EXPENDITURE
IN RS, CRORES

1996-97 0.10 Crore
1997-98 190.00 Crlore
1998-99 190.00 Crore
1999-2000 190.00 Crore
2000-2001 190.00 Crore
2001-2002 : 197.00 Crore
2002-2003 374,20 Crore
TOTAL 1331.3 Crores

SR 1) (e PRS0 1
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i)

iii)

Completion Schedule/Physical Programme is required to be

submitted by the Project Authorities.

PLAN PROVISION;

An outlay of Rs. 957 Crores have been made in 1X Five
Year Plan of the State of Andhra Pracdesh for this project out
of which out-lay for the annual __plz'.n for 1995-96 ancl 1996-97
have hbeen made Rs. 2.15 Lakhs and " Rs, 10 Lakhs

respectively

TECHNO ECONOMIC APPRAISAL:

£ el —

The Government of Ancdhra Pracesh submittecd a delailed
Project Report to Central Water Commission in December 1943
to provide an annual irrigation to 1.02 l.alkkh Ha. The Project
Report has been examined in the various specialised
Directorates of Central Water Commission and cleared by them

subject 1o certain observations which are required to b

complied by the Project Authorities.

Impeortant observations of wvarious appraising units are given

below:

For - hetter functioning of spillway gates, it would be
preferable to adopt uniform type of radial gales operated
electrically for all spillways which may be considered by
project authorities.

Provision for maintenance of service gates in head regulators

like stoplogs/emergency gates with operating arrangement may

me made,

Pump house No. 1 at RD 0 Km proposed in the middle of mid
Manair reservoir is likely to get floodecd when the water

rises above + 305.0m., It is preferable that the first pump

lhouse is shifted to an ideal place above FRL (+ 318.0m).

contd..p.11
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v)

—————

vii)

wviii)

%)

xi)

“Design of Non Over rlow section in Mijcl

The project authorities may reduce the Pumping stages from

15 preposed in the Draft Project Report to 3 or 4 by

selecting multistage or centrifugal vertical turbine PUMpPs in

consultation with Pumps suppliers,

Further cethiled investigation for

founclation
c!mracterisalion!testings for

borrow arca Inaterials
characterisation as suggested by Central Soil &

Material
Research Statiagn may be ¢

arried out by project authorities.

Proper geological exploration needs to be cdane if consyltation

I § TS TR N e the foundation

level of Combined Reservc}ir
No.l.

Medel studies may Lo carried out to study the scour conclition

downstream ol spillway so as to ensure that there is no

danger to the safety of the dam in Combinee! Reservoir | and

Mid Manair.

in Mid Manair Reservoir, suggestion of geologist to shift the

“"l-‘ »
masonry cdam upstream by about 30-50m may be considered.

hianair Reservoir
needs to be Wotted by €.D.0. of State Government.

The weir in Couravell; Reservoir may be designed as a

harrage resting on weathered rock under geological controls

conld  be obtaine through further investigation such as

teeper bore holes to determine the levels of hard rock.

It is sugaested that the depth of Cut off Trench and

foundation treatment |, if required, may be based on cetailed

foundation investigations before talkking  up the detailed
desiz_fhs.

contd. ,p.12
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Xii)

%iii)

xiv)

xv)

18.

i)

iii)

(112

The detailed stability analysis may be based on actual shear

parameters when the best results become available,
The detailed soil survey in the command area have not been

done. It is suggested that based on the results of soil

surveys, the crop water planning for a demand of 11.98 TMC
may be firmed up. .

Comments of CCGWEB may also be complied.

Appropriatencss of design storm studies should be got check
by IMD.

OUTSTANDING ISSUES:

The State Government shall  obtain  c¢learances from the

anvironmental angle from the Ministry of Environment and

Forests, Cowvernmenlt of India.

The State Cowvernment shall obtain clearances from the R&R

angle from the Ministry of Welfare, Govt. of India.

The warious pending observalions of CWC on mwestigations,

designs ancd other aspects may be complied before construction
is talken up. = ’

Project authorities shall ebtain concurrence of State Finance
Department. - )

A

The benefit cost ratio has been worked based on the rate of
produce as Rs.13,200/- per ton for groundnut and Rs.14,300/~-
per ton for Chillies at 1992-93 price level for which
certificate from State Agriculture Department may be furnished
by the Project Authorities,

contd. .p.13
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RECOMMENDAT IONS

———

The Projec

its broad technic

feasibility. The examination s

of cropping patte
in the expectec Y

tJata furnished ar

after carrying out cletailed

under the s uper

serutiny of C.w.C

dJesign and working drawings of

works of the Proj
ancl Mechanical pe
be  ensured by

execution,

The benefit

is greater than 1

drought prone 3 reas.

The Projec

consideraticn for approval

Crores (at 1902-93 price level)

vutstanding issues

U Report has been examinec in C.W.C. for

al and economic aspects for determining jts

Primarily based on the data
™, crop water requirement,
ield at dam

utilisation wlith
site on the assumption that the

€ accurate anc have been collected reliably

investigations ang field survey
vision of the competent personnel, The

- does not cover the examination of detailed

indivicugl tomponents of the

ECl in regard to thejr Structural, Hydraulic

ty which js presumed to
the project authorities g

rformances and safe

the time of

cost ratio iy working out to be 1.02 which

-0, the recommendod benefit cost ratio for

U is placed before the TAC for  its
al an estimated cost of Rs, 1331.3

subject to resolution of the
mentioned in para 18 above,
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ANNEXURE - |

SALIENT FEATURES

PROJECT NAME

(25

GENERAL:

River Hasin
Name of River
ILOCATIONS:

Latitude

FL.OOD FLOW

CANAL PROJECT

(HICH LEVEL CANAL PROJECT)

CODAVARI
GODAVARI

Flow Canal
From SRSP

Fg=aha—n

Comipined
Reservoir=-|

169-47'00"

Mid-Manair
Ruservoir

18°-23'-347"

Gouravelli
Reservoir

s S e I

lﬂO_oul_au

Longitucle 78°-18'-00" ?8“—11[1‘_-00" 78°-57'-43" 79°-10'-00"
Nearest Village Mupkal Konaraapet Manwada Gouravelli
TalukalTehsil Ralkanda Netpalli Boinpalli Husnabad
District Nizamabad Karimnagar Karimnagar Karimnagar
HYDROLOGY :
Catchment Area ([(5¢.Km) 91,51
75% Depencable Annual 196.1 TMC ot SRSP, 12.n T, at LMD and 13.4
Yield Divertable flow from TAIC at Kaddam.
Srirama Sagar Project) '
Design Flood (in Cumecs):
Cambincd Mic=hanair Gouravelli
Reservoir-| Reservoir Reservoir
2083.93 7593.00 357,00
RESERVOIR DETAILS:
Peddavagu-11 MNid-Manair Gouravelli
Korutlavagu Reservoir Reservoir
Reservoir
(Combined
Reservaoir-1)
lLevels (m])
MWL 328.00 318.00 397.00
FRI- 328.00 318.00 396.50
MDDL 320,40 307.30 390.15
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2. Capacity(in M.Cum) at
a, FRL 208.01 132,60 31.00
b, MDDL U0.77 159,67 0.04
(’_3’;. Liver Stul'age (in M.Cum) 167,24 572.93 22,96
‘ 4. Average Annual Evapora-
£ tion Loss {M.Cum,) 226.1 M.Cum (8 TMC)
D. DETAILS OF DAM:
- 1 Type EARTH DAM  EARTH DAM EARTH DAM
2. lLength (in m) 18,150 15,125 3,080
3. Top Width (in m) 6.00 6.00 6.00
»
E. DETAILS OF SPILLWAY:
1. Type Ogee-1 QOgee-|| Ogee  Madg Subsitiaries
Spillway Spillway Side
& S detmemeee seeo. Ungdted  Channel
2o Lenglh (in m) 57 72 201 100 170
Croesl Level {m) 322.00 332.00 309.00 39f.50 286.50
4, No. ol Gates U Nos. 5 Nos 17 Nos., - -
L \ Y. Size of Cates (M x m) 12x6 12x6 Oxg - £
Fi BETAILS OF SUBMERCENCE: PEDDAVAGU-1I MID-MANA IR GOURAVELLI
KORUTLAVAGU RESERVOIR RESERVOIR
i RESERVOIR
(Combined
Reservoir)
1 Land Suhmm'gucl {Ha.)
a. Gross 3,753 8,608 567
b Cultivatable 3,424 5,850 547
,.* t. Forest = = =
2. Villages la) Fully G 9 2
(I5) Partly 5 5 1
3 Families 4,275 3,925 2 e
r\ 4 P(‘_‘I"S-‘T:IIS 13,“09 1?,”5” 1,”“9
- s
; e 9. Tribals @ Persons 373 107 86
-
32
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G. CANAL SYSTEMS:

1. Length of Main Canal (Km)
2. Lined/Unlined

3. FSD (m)

iy, Head Discharge (Cumcs)

5. Length of distributary
system

6. CCA (Th: ha)

H. IRRICATION CANAL SYSTLEAL:

1. Length of main Canal (Km)
2. Linec/Unlined

2. FSD (m)

n. HW&ad Discharye (Cumces)

5. Length of Distributary
system [Km)

6, CCA (Th ha)
2. BENEFITS:

1. CEA [T ha)
2. Anndal lrrigation (Th. ha)
3, Intensity (%)
4, Power
(a) Installed [AMW)
(b} Annual Generation (Units)

(2

Districts Bencfitted:

J. WATER UTILISATION (M.Cum)
1. lrrigation

a. Surface Water

bb. Ground Water
2. Water Supply:

a. Municipal

b. Industrial

o

3. Total (includling evavoraiion)

HICH LEVEL LINK CANAL

44,375 67.29
UNLINED UNLINED
6.50 0.50
N36 340
PEDDAVAGU-11 AlIDOMANAIR
KORUTLAVAGU RESERVOIR
RESERVOIR
41 514,33
UNLINED UNLINED
1.50 215

B 24,60

- A58
132,00
102
775
NIL.
(a) KARIM NAGAR
(b) WARANGAL
(c) NALGONDA
335.'4 f‘-{(“[
38.2
3.70
603.7 . i o
1 —

LIFT-CUM
GRAVITY CANAL
63.64

UNLINED

2.50

16.28

GOURAVELLI
RESERVOIR

60.80

UNLINED

2.80
25.75

Total




X

X
0
0 .
() K. COST (Rs. Cr.)

1. Year of SOR
C’ ii i: Cast of
(3 a. lrrigation
b. Fower
C’ L ¢. Other
C} 3. Total Cost
. B.C. Ratio
(8] o 5. IRR
O
(o)
&)
A
. (RS
(o)
0 L
(@)
&)
(@)
*

&)
O : %
C’ ' >\'
(@)
)
()
(&)
0 —

— =
8]
0 34

Nil

(')C}S

1992-93

Rs.1,331.30 Crores
Nil

Rs.1,331.30
1.02
1%
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ANNEXURE -]

REVISED CHECK LIST

PART-1 DATA SHEET

. Name of Project and State

{attach and Index Plan)

. Is the Project included
in the plan and what is

tihe allocation for it ?

@. fotal estimated cost of
Lhe project including
creditsidebits from conn-
ected projects and foreign

axchange component.

b.  Yearly optimum phasing of
cxpendilure and foreign
exchange (subject Lo reason-
able equipment, personncl

anc finance being available)

Salient features of the work:
(Location, Length, Height and
type of dam, gross and live
storage, FRL, MWL length of
canals, whether any [ift in-

volved)

-.. 35

Flood Flow Canal Preject (High Level
Canal  Project) from Srirama Sayar
Project, Andhra Pradesh,

(Inclex Man attached)

Yes.

IX Five Year Plan of State,As outlay of

Rs.957 Crores have Dbeen macle in
IX Five Year Plan.

Lstimate  cost  of the project i
Rs.1331.3 Crores (at 1992-93 Priwvo
l.evel)

No foreign  cxchange component is
involved,

1996-97 0.10 Crore
1997-98 190.00 Crore
1998-99 190.00 Crore
1999-2000 190.00 Crore
2000-2001 190.00 Crore
2001-2002 190.00 Crore
2002-2003 374.20 Crore
TOTAL: 1331.30 Crore

Salient Features are enclosed at
Annexure-|

Lift is involved.
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Command Aras JCCA, CCA etc,
[I-Jcctar'c-:s."Acr‘cs}

Expected irrigation, power
and other benefits

(Cropped arca, in Hect/Acres)
Cost per Hectare of Irrigation

annual ,

Benefit cos

of interoest on capital outlay

Financial Return:

Anticipated financial roturn:

e AL the end of 5 ycars
after completion.

1. AL the end of 10 years

after completion.

3. On tull development of

ir'l‘igalir:-n

If the project js "unpro-
ductive, what are the special

arounds for undertaking jt?

PART 11 -

U ratio with 10% rate:

Ir/!r’?’ ad '3) ;
W

[ 6% 08
G Al

1.609 Lakh Ha,
1.32 Lakh _Ha.

Annual Irrigation 1,01,677 Ha.
(2,51,25y Acres)

-*.
(?7% Irrigation Intensity)

Rs.1,30,000/ -

() 0.12%

(-) 0.10z%

(=3 001

Productive basod on benefit cost ratio

2! IRR,

DESCRIPTIVE REPORT AND COMMENTS

WATER RESOURCES,

Assumiptions and data (give
brroad dctails of hydrology

yields, utilisation etc) .

36

ENGINEERING AND OTHER TECHNICAL ASPECTS:

As per para 3 of TAC Note,




3030 20

OOOOOOOOOOOOOOOOOGOOOOO

£
'

Salient fealures of physical

programme ancd its phasing,

Docs this project envisage
inter-linking with other
projects now or at a fulurc

clate 7

Is the project self contained

or <oes it envisage further

stages of develppment 7 If

the latter, describle their

scope, and relationship to

the present project.

Has any curtailment or enhance=:

ment of the scheme been consi-

wered for greater advantages or

econemy and whether the scheme

proposed will under go any

changes on that account ?

Intar-State Aspects.

a. Are there any inter-State
interest or issues invol-
ved such as U/fS and D/S
utilisation, sulwmergence
ctc.

. If so, hos the concurrence

of other concerned Slates
bbeen obtained for imple-
mentation of the scheme with
regard to questions such as
sharing of project water

cost benefits etc.

3

Being prepared by Govt. of A.P,

Yes, the project is inter linked with
SRSP Stage | and |l Projects.

~ s

Discussec in Para 11
of the TAC Note.

Does not arise.
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Vii. Are there any special features
peculiar to the project
in regard to Planning and

design ?

(72

" —

Yes

B. COST ESTIMATE AND ‘FOREICN EXCHANGE:

i.  Attach an abstract of cost

il. Does the cost include necessary ;

Provision of drainage 7 |f so,
what is the amount proviclee.

i, Has the specific concurrence

"~of the State Finance Depari-
ment been obtained for taking

up the project.
C. WATER UTILISATION
i Drainage aspects

ii. Sail Conservaiioy in the

catchment, zrq commend areas

iii. Measures against salinity
and alkanity

iv. Colonisation pPlans (if

necessary)

V. Is there an ayacut develop~ L
ment plan ?

38

Attached as Per Annexure-V |

Yes, an Amount of Re.267.09 Laky

is provided towards drainage,

Mo

As stated under Para 19 of TAC Note.

Soil conservation |p the catclhment will

lze covered

under catchment area
treatment plan, CADA will take care of
soil  conservation Mmeasures In (e
command,

No salinity problem js expected and

hence no Measures are Proposed,

—

Not required,

Yes




vi. Are any minor irrigation
projects proposed in the
ayacut ?

vii. Measures for construction
of ficld channels and water
courses.

D. BENEFITS:

i. Are the command area and the
annual irrigation estimates

reliable 7

ii. What are the existing and

proposed cropping patterns ?

iii. What is the net additional

agricultural p rocluce expectec.

iv. Are the cropping patterns
and estimates of henefit sound
and rcasonable 7 Do they have
the concurrence of State

Agriculture Deptartment.

v. What is the benefit cost
ratio at 10% interest charges ?
(Attach calculations)

vi. What is the phasing of

expected benefits.

E. REVENUE:

i. What are the rates of better-
ment levy proposed and the
period for recovery; year of
commencement and estimated

yieltd 7

39

No

Provision for construction of field

channels is made in the estimate.

Yes

Stated under Para 4.10f TAC Note

59,632 Tons

YEs.

Concurrence of State Agriculture Deptt.
tis to be obtained,

Attached at Annexure-VIl.

10% in the Hth year
30% in Sth, 50% in Gth, 75%
in 7th and 100% in Bth year,

No betterment levy is proposed at
present

. ————————— e . | et




il

Are any charges proposed for
irrigation facilities as

distinet from water charges ?

Give the scale of water rates

for the various crops,

Hove do the rate of botter-
ment levy and water charges
compare with that obtaining in
other Projects in the region:
Has the concurrence of Statce
Revenue Department been olbt-

ained for these rates ?

Give the phasing of revenuoes
OUTSTAND)NG COMMENTS:

Cive cutstanding comments of
the ClC Ministry of Agriculture

anc-irrigation and Ministiry of

Finance (if any).

40

No

Rs.40/ - acre or

irrigated d Fy crops,

Water charges are uniform through

oul the Sate of Andhra Pradesh,

Same as taken for benefits,

Rs.100/Ha.

for

Discussed in Para 18 of the TAC Note
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ANNEXURE-I11

PREPROJECT CROPPING PATTERN

s Pacldy 21,870 Ha.

2 Jawar 66,000 Ha.

>/
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ANNEXURE- )y

PROPOSED CROPPING PATTERN

———— e ———

Sl
Na.

Particulars

A.

1. Ayacut upteo Manair
River Crossing:

a) Under Stprage Reservoir-1,

a— nae L

b) Under Storage Reservoir-l!
Left Side Canal,

2. Beyond Manair:

9) Under Storage Reservoir-1|
Right Side Gravity™Canal

) Unecier Lift:

i) Gouravalli Reservoir

B. WITH GROUND
(Kharify

WATER

GRAND TOTAL

P ISEEE

WITH SURF_ACE WATER (Kmarre—

Cround Nut Chillies Total

in Acres in Acres in Acres
i

32,000 - 32,000

F12,;950 Ha.) (12,950 Ha)

49,500 9,500
(3,8U4 Ma) (3,844 Ma)

- 58,500 58,500
(23,674 Ha)(23,67u Ha)

“Q
1,20,000 E 1,20,000
(48,561 Ha) (UB,561 Ha) 3.
1,52,000 68,000 2,20,000
(61,511 lla) (27,518 Ha)(89,029 Ha) |
12,644 12,648 _
(31,251 Acres) (31,254 Acres) i
7,149 27,518 1,01,677

(1,83,254 Acres) (68,000 Acres) (2,51,254 Acres)

L\-—_—t S e weme o
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M_EXURE-VI 5
FLOOD FLOW CAMNAL FROM SRIRAMA SAGAR PROJECT
I{R_BSTRF\CT OF COST
PRICE LEVEL : 1992-93
(AMOUNT IN LAKHS)
Sl.. DETAILED HEAD UNIT-1 UNIT-11 TOTAL
NO,
b DIRECT CHARCES OF VORKS:
SUB~-HEAD: k
1 A - Preliminary 939.72 188.16 1,127.88
2 B - Land 11,209.90 765.92 14,975.82
3 C - Works 34,790.28 35.20 34,825,048
4. D - Regulators and measure
ing devices = n7.u7 h7.u7
5. E - Falis (far canal only) - - -
G. F - Cross Drainage works
(for canals only) 2,052.16 72.041.19 4,093.35
7l G - Bridges (for canals only) 1,930.76 230.30 2,167.12
i . Il - Escapes = 35.65 35.65
S | - Navigation works - - -
10, J - Power Plant Civil Works - 2 -
11. K - Buildings 2,202.06 338,00 2,540.06
12. L - (For Canals only)
i, Earth works and 38,227,171 750726 4s5,730.37
ii. Lining - -
iii. Service Road = < -
iv. Tunncl - - -
.13. e Plantation 191.79 126.29 318.08
14, N - Tanks and Reservoirs = = _ =
15. 0 - Miscellaneous 2,664:00 77u4.76, 3,43B.76
16. P - Maintenance (may be taken :
as 1% of the cost of I-
works, less A-preliminary,
B-Lanc & Q.Spl. T&P. $72.99 16u4.82 1,037.81
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17.
16,

20,
21,

27,

23
20,

L.

Q - Special T & p 334,00 72,74
it - Communications 1,634.82 587.50
S - Power Plant ¢ Elecxtrical

System. _ .
T - Water Supply Works uz7,.21 2B8.61

- Distributar'ics, Minors

and suls»-minors - 3,396.09
V - Water courses ancl

field channels - 1,066.09
W - Drainage = 267,09
X - Environment & Ecology 3,564.00 =
Y - Losses gn stock & un- :

foreseen (Generafly

0.25% of the cost of

I-worlks less A-prelij-

minary, B-Land &

Q-Special T & P) 220.43 u1,82

TOTAL 1-WORKS COST 1,03,876.23 17,714, 82
ESTARL ISHAMENT -
(85) of cost of 1-works i

less N-Land for Unit-| &
125 of Unit-11

TOOLS AND PLANT:
[Generally 1% of cost of
I-worls including cost
of lancl),

SUSPENSE -

Receipts and recoveries
on capital account

"~TOTAL DIRECT CHARGES:

INDIRECT CHARGCES:

Capitalised value of abut-
ment of land Revenue (5% of
Land Cost)

Audit and accounts charges
(Generally 1% of cost of
l-works)

TOTAL INDIRECT CHARGES

TOTAL OF DIRECT AND
INDIRECT CHARGES

e Ry

2,033.87 9,207.18
1,038.76 19715 1,215.91

(=) 341.00 ()  SY.45 (-)  3B5.5
1,11,787.2%  19,871.39  1,31,618.63
264.65 21.64 286.29

1,038.76 177.15 1,215.91

1,303.4) 198.79 1,502.20
1,13,050.65  20,070.18 1,33,130.83

OR  1331,30 CRORES

46

(e

406,74
2,122.32

70.82

23,90 09
1066509

1,066.009
267.09
3m564,00

262.25%

1,21,591.05

_—
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BENEFIT COST RATIO

Benefits - Primary (Direct)
Net value of produce after canal irrigation
Net value of produce before canal irrigation

Loss nf produce (page 210 of Vol | of DPR]
Net Benefil

Annual Costs:

Cast of the project

Cost of land development of Rs.2300 per ha.
of additional ayacut of 102000 ha.

Cost of ground water development

(prage 218 of DPR)

TOTAL:

Interest on capital @ 10%

Depreciation @ 1% of total cost
exclucling cost of land development
Administrative expenses € Rs.180/- per
ha., of annual irrigation of 102000 ha. ..
aintenance ¢f Head works @ 1% of cost
Working expenses of pumping

COST OF GCROUND WATER

S

ANNEXURE-VII

{Amount in Lakhs)

19,397.44
1,506,93
126.00
1?,?&‘!&}51

13,313,00

2.346.00
1,773.00

1.,37,249.00

{BASED ON SRSP RATES ADJUSTED FOR 1992-93 SOR)

Depreciation of pump sets

Encrgy charges

0&\1 cost of pumps € Rs.500 for 12648 ha. .-

TOTAL COST

3.5, Ratio

47

13,724.90

1,349.03

183.60
1,130.50

850,60

53.08,
16.19
63.24

17,370.84 -
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Gross Receipts Before Canal Irrigation

~Gross receipt

GCross value of farm produce

Add dung receipt @ 30% of fodder eXpenses

Total Receipt (1)

Expoenditure

Expenditure on seeds

Cxpenditure on manures

Expenditure on hired labour
Fodder Expenses at 15% of I(i)

Depreéciation on implements @ 2.7% of I(i)

Share & cash rent & 5% of

Land Revenue @ 2% of (i)

TOTAL EXPENDITURE (11)

Net Value of Produce (1)

48

fz1ks
N

ANNEXURE=-VI|

(Amount in Lakhs)

4,495,32
202,28

4,687.60
)

171.01
614.70
1,294,62
674.29
17137
224.76
89.90

3,190.67

1,506,93
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i
£
(&) ANNEXURE-VII
0 Gross Receipts After Canal lrrigation
R I Gross Receipt
0 s Cross value of farm produce 27,4u8.81
o i Acdd dung receipt @ 30% of foclder expenscs B23.46
e

'8 TOTAL RECEIPT (1) 28,272.27

&

- ki Expenditure

O i Expenditure on seeds 986.02

' 0 Vi Expenditure on manures 1,143.18

iii. CExpenditure on hired labour 2,346.25

0 iv. Foclder e¢xpenses at 10% of (1) 2,700.88
Vs Depreciation on implements @ 2.7% of (i) 741,11

0 Wil Share & cash rent @ 3% of 0 $23.46

0 ‘"1’ vii. Land rcvenue (same as before irrigation) 89.91

0 4 TOTAL EXPENDITURE (11 8,870.03

0 11, Net value of produce (i) 19,397.44

| O -
O .. 48
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GOVERNMENT OF ANDIRA FRADE S|

ABSTIRALT

Pleod Blow Canal from Stiamasagas Project - Providing Lrrigation facilities to upland arc.
W hwnmnagar, Warangal and Nalgonda Districts — [mplementation of the Phase-1 of the

I lood ._I-‘Iow Canal Project at an ecstimated cost of Rs.859 Crores -
Adnunistrative Approval - Orders - Issued.

----------------------------------------------------
e o o o i 0 e L A i i 1 e e e 5 e

IRRIGATION & CAD (PROJECTS WING: SRSP-II) DEPARTMENT

Revised part

|
G.O.MS.No.209 !

Dated:; 17-11-1997.
Read the following -

| G.0O.Ms. Nb. 84,1 & CAD ( PW.SRSP.II) Department, dated: 20® March, 1993

1 2. From the Chief Engineer, Investigation, Letter No.EE.IV/DEE.IV AE.l/18/85,
. Dated:15.11.1997. :

LI N

OQRDER:-

o ”In the letter read above, the Chief Engineer, Investigation has submitted updated
[easibility report of “Flood Flow Canal Project up to Mid Manair Reservoir bye-passing
l’f;ddavagu - Korutlavagu reservoir for providing irrigation facilities to 68,000 acres together
with an estimate duly recast with SSR of 1992 — 93 for Rs.859.00 Crores.

A The scheme comprises excavation of the canal in 4 stages and construction of two
storage reservoirs with irmigation canal system and one service reservoir as described below -

FLOQD FLOW CANAL.-

1) Head regulator with fore-shore of Sriramasagar Project reservoir and 44.30 Kms
Long Flood Flow Canal from head regulator up to reservoir across Peddavagu-11 and
Korutla near Konaraopet (V), Karimnagar Dist.

2) 66.45 Kms long link canal from the reservoir across Peddavagu.Il and Korutla vagu
up to reservoir across Mannair river near Manvada village, Karimnagar Dist.

3) 63.64 Kms long lift-cum-gravity canal from Mannair reservoir up to service reservoir
near Gowravelli (V), Warangal, Dist, '

4) 125 Kms long gravity canal from service reservoir near Gowravelli village.

RESERVOIR:-

1) Storage Reservoir across Peddavagu - II.:’.e_L_nd Korutla near Konaraopet (V) of
7.06 TMC capacity with irrigation canal system for 40,000 acres. ~.

2) Storage rcslervoir across Manair river near Manvada (V) of 25.87 TMC capacity with
irrigation canal system for 60,000 acres; and.

1) Service Reservoir near Gowravelli (V) 1.07 TMC capacity with irrigation canal
system-for 1,20,000 acres. 5

Contd...P2
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| ' TA swxsand

Fhe feasbality tepart Lo the soheme
Cential Water Commission during November, 1986 which w
wte consideration of the comments of the C.W.C, The Projec ; é FSE
was again submitted to the C.W.C for Rs.1334 Crores duly completing the mvcsl!g?ll?n afm
the  CW.C  have cleared the scheme techho-economically —on 03'04-.] y95" o
Rs 1331 30 Crores . i

—

| for Rs 650 30 Crores was onginally sent to th
an subsequently modified takin)

t Report for the above schem

4. The Chicl Engineer, Investigation while furnishing the feasibility report of the floot

Flow Canal Project in Phasc — 1 together with the estimate duly recasting with SSR 0.
1992 - 93 has sought for part-administrative approval (o the cslima:c? for Rs‘SSQ.QO Crore_..
for taking up works of the Flood Flow Canal from Sriramasagar Project up to Mid b:.danal.
Reservoir byc-passing  Peddavagu - Korutlavagu ‘reservoir and for the construction ©
Mid - Manair Reservoir and gravity canals there upder to irrigate 68,000 acres of land undei
Phasc - [ of the Project.

| S. Govermument have examined the proposal in the foregoing paras carlcful'ly and they
accord revised part administrative approval for the Phase-I of the Project viz, Flood Flow
Canal from Sriram Sagar Project reservoir to Mid — Manair reservoir bye-passing
Peddavagu-Korutlavagu reservoir and for the construction of Mid '~ ManairReservoir and tht
gravity canals there rc under for imigating 68,000 acres with an estimated cost of Rs85¢
Crores (Rupees Eight Hundred and fifty Nine Crores only), in super session of the order:
issued in the reference first read above,

6. The expenditure is debitable to * Major Head -~ 4701 - COL on Major and Mediur
Irrigation .01 - Major Irrigation Commercial- ~ M.H.101 - SRSP - §.H.50 - Flood Flow
Canal —um-Lifl scheme from the foreshore of Sriramasagar Project — 130 — Major Work:
- 132 = Other Expenditure. ' '

7. This order issues with the concurrence’of the Finance & Planning (PW) Departmen
vide their U O.No PS/1576/F.4/97-1, Dt:15-11-1997.

- (BY ORDER AND IN THE NAME OF THE GOVERNOR OF ANDHRA PRADESH)

| " C.S.RAOQ,
' PRL._SEQII.{ETARY TO GOVERNMENT.
’ To w
| he Cluel Engincer, Investigation, Erum Manzil, Hyderabad.

I'he Chiel Engineer, Sriramasagar Project, Hyderabad.
The Dy.Accountant General (P), O/o the Accountgni General, A.P., Hyderabad.
The Director of Accounts, Sriramasagar Project, LMD Colony, Karimnagar Dist.
Copy to Finance & Planning (PW) Department, Hyderabad. !

J

/l Forwarded :: By order //
Sde
SECTION OFFICER.




GOVERNMENT OF TELANGANA P
ABSTRACT

Disaster Management - Adverse Seasonal Conditions 2015 -

Monsoon 2015 - Qrders - Issued.

Drought -
Declaration of '231 Mandals as Drought Affected in the State during South West:

REVENUE [DM.II] DEPARTMENT

G.0.Ms.No:6 Dated:24.11.2015,
Read the following:-

1. Go.Rt.No,78, Revenue (DM) Department, Dt:07.10.2015
2. Reports recelved from the District Collectors of Mahabubnagar,

~ Medak, Nizamabad, Ranga Reddy, Nalgonda, Karimnagar, Warangal,
Adilabad & Khammam.

3. Reports of the Department of Agriculture.

@@@
ORDER:

Government have been reviewing the seasonal conditions from time to time
in the State during the South West Monsoon 2015, During the South West
Monsoon Period (1.06.2015 to 30.09.2015), the State has received an average
rainfall of 610.8 mm as against normal rainfall of 713.6 mm, with a deviation of
(-) 14%. Several mandals spread over 7 districts have received deficit rainfall
along with severe dry spells that have caused withering and drying up of crops
that is likely to result in drastic yield reduction of several major rainfed crops.

2]  The District Collectors have reported that Mandals in their districts received
scanty '/ deficit rainfall with dry-spells resulting in reduction in yield due to
moisture stress to the crops sown. The District Collectors of Mahabubnagar,
Medak, Nizamabad, Ranga Reddy, Nalgonda, Karimnagar, Warangal, Adilabad &
Khammam have submitted proposals for declaration of mandals as Drought
affected in their Districts.

3] In the reference 1% read above Government constituted a Committee to
scrutinize the proposals submitted by District Collectors for declaration in the
State, The Committee after scrutiny of the proposals of Collectors and reports of
the other Government Departments have given its recommendation for
declaration of Drought in certain areas in the State.

4] Government after careful examination, hereby declare the 231 mandals
[as in Annexure-II] in 7 districts i.e., Mahabubnagar (64), Medak (46), Nizamabad
(36), Ranga Reddy (33), Nalgonda (22), Karimnagar (19) & Warangal (11) as
drought affected mandals.

(P.T.O)
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5] The District Collectors concerned shall ensure deletion of the notified
municipal/urban areas and areas falling under permanent assured irrigation
sources. Urban mandals which are declared as drought affected, shall be treated
on par with drought affected mandals for the purpose of drinking water. The
District Collectors shall issue notification in the District Gazette as mentioned in
Annexure-I

6] The Collectors concerned are requested to take immediate further
necessary action.

7] The Commissioner and Director of Printing, Stationary and Stores Purchase
(Printing Wing), T.S., Hyderabad is requested to see that the notification is
published in the extra-ordinary issue of Telangana State Gazette.

(BY ORDER AND IN THE NAME OF THE GOVERNOR OF TELANGANA)

B.R.MEENA
COMMISSIONER FOR DISASTER MANAGEMENT &
EX-OFFICIO PRINCIPAL SECRETARY TO GOVERNMENT (FAC)

To :

The District Collectors of Mahabubnagar, Medak, Nizamabad, Ranga Reddy,
Nalgonda, Karimnagar, Warangal,

The District Treasury Officers concerned.

The Commissioner & Director of Printing Stationery & Stores Purchase, T.S. Hyd.

The APC & Secretary to Government, Agriculture & Cooperation Department

The Director of Treasuries & Accounts, T.S. Hyderabad.

The Special Chief Secretary & Chief Commissioner of Land Administration, T.S.Hyd.

The Prinicapl Secretary to Government, Planning Department.

The Special Chief Secretary to Government, Finance Department.

The Prl.Chief Conservator of Forests, T.S.Hyderabad.

The Prl.Secretary to Government, Animal Husbandry Dairy Deve!opmént &

Fisheries A

The Prl.Secretary to Government, MA & UD Department.

The P.Secretary to Government, PR & RD (RWS) Department.

The Pt:l.Secretary to Government, Women Development & Child Welfare Deptt.
The Director NRSC, Balanagar, T.S., Hyderabad

The Director of IMD, Begumpet, Hyderabad

The Director, Agro Climate Research Centre Agriculture Research Institute,
P_rof.Jayashanker Agriculture University, R.Nagar,Hyd
The Director, Directorate of Economics & Statistics, T.S.Hyderabad.

The Commissioner of I&PR Dept. with a request to issue
. ress n
and print media. p ote to electronic

The Commissioner, Civil Supplies & Ex. Officio Secretary to Govt.
(Contd...P3)

2
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The Director of Agriculture, Hyderabad.

The Commissioner of Horticulture, Hyderabad..

The Commissioner & Director of Municipal Administration, Hyderabad.
The Commissioner, Rural Development, Hyderabad.

The Commissioner, Panchayat Raj Department, Hyderabad.

The Commissioner & Director of School Education, Hyderabad.

The Commissioner & Director of Intermediate Education, Hyderabad.
The Commissioner, Higher Education, Hyderabad.

The Managing Director, T.S.State Civil Supplies Corporation, Hyderabad.
The Managing Director, TSTRANSCO, Hyderabad.

The Director, Animal Husbandry,Hyderabad.

The Director, Health Department, Hyderabad.

The Director, State Audit, Tilak Road, Hyderabad.

The Director, Groundwater, Department, Hyderabad.

The Chief Executive Officer, TSDPS, Secretariat.

The Engineer-in-Chief, Panchayat Raj, Hyderabad.

The Endineer-in-Chief, Rural Water Supply, Hyderabad.

The Chief Engineer, Public Health, Hyderabad.

Copy to:

All the Principal Secretaries & Addl.Secretary in the CM's Office.

The Accountant General, Hyderabad.

The Agriculture & Cooperation Department.

The Education Department.

The Energy Department.

The Animal Husbandry & Fisheries Department.

The PR&RD (RWS.I, II, III & RD.I, 11, III) Department.

The Managing Director, TSCOB, Hyderabad.

The Finance & Planning (IF) Department.

The Convener, T.S. State Level Banker’s Committee, State Bank of Hyderabad,
Abids, Hyd. :

The Managing Director, NABARD, Hyderabad. B
The General Administration (Cabinet) Department. .
The P.S. to Dy.CM & Minister (Revenue)

The P.S. to all Ministers in the State,

The P.S. to Chief Secretary to Government.

The P.S. to Prl.Secretary to Government, Revenue Department.

The Revenue (DM Accounts) Department, T.S. Secretariat, Hyderabad.
The P.S. to CDM&EOPS.

The Special Commissioner, Revenue (DM) Department

The Special Commissioner (Drought), Revenue (DM) Department

// FORWARDED BY:: ORDER 1/

SECTION OFFICER




: ANNEXURE-1 ~

-
—

(to G.O. Ms. No.6,REVENUE (DM:II) Dept, Dt : 24,11.2015

NOTIFICATION

In the circumstances reported by the respective District Collectors, the
Government declare that drought exists during the South West Monsoon during
the current year 2015 in the 231 mandals annexed to this order. The concerned
District Collectors are requested to take necessary further action and notify the
specific mandals in the District Gazette to enable farmers to avail credit facilities
and to take up relief operations. The concerned District Collector shall ensure
deletion of the notified Municipal/Urban areas and areas falling under permanent
assured irrigation sources where water is being supplied for crops from drought
affected mandals though for purpose of drinking water they shall be treated on
par with drought affected mandals.

The concerned District Collectors are requested to furnish (10) copies of the
District Gazette Notification to the Government.

B.R.MEENA
COMMISSIONER FOR DISASTER MANAGEMENT &
EX-OFFICIO PRINCIPAL SECRETARY TO GOVERNMENT (FAC)

// FORWARDED BY:: ORDER //

SECTION OFFICER




Vide G.0.Ms.No.6, Revenue (DM.II) Department, Dated: 24.11.2015

Annexure - []

Declared as Drought Affected Mandals

Sl No Name of the Districts No. of Mandals
1 1| 1. MAHABUBNAGAR (64) KODANGAL
2 2 BOMRASPETA
: 3 3 KOSGI
4 4 DQULATABAD
5 5 DAMARAGIDDA
| 6 6 MADDUR "
0 7 KOILKONDA
8 8 HANWADA
9 9 NAWABPET
10 10 BALANAGAR
11 11 KONDURG
12 12 FAROOQNAGAR
13 13 KOTHUR
14 14 KESHAMPETA ,
15 15 TALAKONDAPALLE
16 16 AMANGAL
17 17 MADGUL
18 18 VANGOOR
~[ 19 19 VELDANDA
20 20 KALWAKURTHY
21 21 MIDJIL
22 22 THIMMAJIPETA
L .23 23 JADCHERLA
24 24 BHOOTHPUR
25 25 MAHBUBNAGAR
26 26 ADDAKAL
27 27 DEVARKADARA LI
28 28 DHANWADA
29 29 NARAYANPET sl
30 30 UTKOOR
L3 31 MAGANOOR
32 32 MAKTHAL
33 33 NARVA
34 34 CHINNA CHINTA KUNT
35 35 ATMAKUR '
36 36 KOTHAKOTA
37 37 PEDDAMANDADI
38 38 GHANPUR
39 39 BIJINAPALLE
40 40 NAGAR KURNOOL
41 41 TADOOR
42 42 TELKAPALLE
43 43 UPPUNUNTHALA
44 44 ACHAMPETA




"

45

45 AMRABAD
46 46 BALMOOR
47 47 LINGAL
48 48 PEDDAKOTHAPALLE
49 49 KODAIR
50 50 GOPALPETA
51 1 WANAPARTHY
52 52 PANGAL
53 53 PEBBAIR
54 54 GADWAL
55 55 DHARUR
56 56 MALDAKAL
57 57 GHATTU
58 58 AIZA
59 58 WADDEPALLE
60 60 ITIKYAL
61 61 MANOPADU
62 62 ALAMPUR
63 63 VEEPANGANDLA
64 64 KOLLAPUR
65 1 2. MEDAK (46) MANOOR
66 Z KANGTI
67 3 KALHER
68 4 NARAYANKHED
69 9 REGODE
70 6 SHANKARAMPET (A)
71 7 ALLADURG
72 8 TEKMAL
73 9 PAPANNAPET
74 10 KULCHARAM
75 " MEDAK
76 12 SHANKARAMPET (R)
77 13 RAMAYAMPET
78 14 DUBBAK
79 15 MIRDODDI
80 16 SIDDIPET
81 17 CHINNA KODUR
82 18 NANGANUR
83 19 KONDAPAK
84 20 JAGDEVPUR
85 21 GAJWEL
86 22 DOULTABAD
87 23 CHEGUNTA
88 24 YELDURTHY
89 25 KOWDIPALLE
90 26 ANDOLE
91 27 RAIKODE
92 28 NYALKAL
93 29 JHARASANGAM




94 30 ZAHIRABAD

95 3N KOHIR .
96 32 MUNPALLE

97 33 PULKAL

98 34 SADASIVPET

99 35 KONDAPUR

100 36 SANGAREDDY

101 37 PATANCHERU

102 38 RAMACHANDRAPURAM
103 39 JINNARAM

104 40 HATHNQORA

105 41 NARSAPUR

106 42 SHIVAMPET

107 43 TUPRAN

108 44 WARGAL

109 45 MULUG

110 46 THOGUTTA

111 1 3. NIZAMABAD (36) RANJAL

112 2 ' ' NAVIPET

113 3 NANDIPET

114 4 ARMUR

115 5 BALKONDA

116 6 MORTAD e
1T 7 KAMMAR PALLE
118 8 BHEEMGAL

119 9 VELPUR

120 10 JAKRANPALLE

121 11 MAKLOOR

122 12 NIZAMABAD

123 13 YEDA PALLE

124 14 BODHAN 2
125 15 KOTGIRI

126 16 MADNUR

127 17 JUKKAL

128 18 BICHKUNDA

129 19 BIRKOOR

130 20 VARNI

131 21 DICH PALLE

132 22 DHAR PALLE

133 23 SIRKONDA

134 24 MACHAREDDY
135 25 SADASIVANAGAR
136 26 GANDHARI

137 27 BANSWADA

138 28 PITLAM

139 29 NIZAM SAGAR
140 30 YELLAREDDY

141

w
—

NAGA REDDIPET
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142 32 LINGAMPET
143 33 TADWAI

144 34 KAMAREDDY
145 35 BHIKNUR

148 36 DOMAKONDA
147 1 4. RANGA REDDY (33) | MARPALLE

148 2 MOMINPET

149 3 NAWABPET

150 4 SHANKARPALLE
151 5 QUTHBULLAPUR
152 6 MEDCHAL

153 7 SHAMIRPET

154 B KEESARA

155 9 GHATKESAR

156 10 HAYATHNAGAR
157 11 SAROORNAGAR
158 12 RAJENDRANAGAR
159 13 MOINABAD

160 14 CHEVELLA

161 15 VICARABAD

162 16 DHARUR

163 17 BANTARAM

164 18 PEDDEMUL

165 19 TANDUR

166 20 BASHEERABAD
167 21 YELAL

168 22 DOMA

169 23 GANDEED

170 24 KULKACHARLA
171 25 PARGI

172 26 PUDUR

173 27 SHABAD

174 28 SHAMSHABAD
175 28 MAHESWARAM
176 30 IBRAHIMPATAM
177 31 MANCHAL

178 32 YACHARAM

179 33 KANDUKUR

180 1 5. NALGONDA (22) YADAGIRIGUTTA
181 2 ALAIR

182 3 MOTHKUR

183 4 BIBINAGAR

184 5 THIPPARTHI

185 6 MUNUGODE

186 7 CHANDUR

187 8 MELLACHERVU -
188 9 CHINTHA PALLE
189 10 DEVARAKONDA
190 11 KANGAL

b—




191 12 BOMMALARAMARAM

192 13 BHONGIR

193 14 POCHAMPALLY

194 15 NAKREKAL

195 16 MOTHEY

196 17 NARAYANAPUR

197 18 GUNDLA PALLE

198 19 CHANDAM PET

199 20 CHOUTUPPAL

200 21 MATTAMPALLY

201 22 TURKAPALLY

202 1 6. KARIMNAGAR (19) KATHLAPUR

203 2 CHANDURTHI

204 3 GANGADHARA

205 4 RAMADUGU

206 5 VEMULAWADA

207 6 KONARAOPETA

208 v YELLA REDDI PETA

209 8 GAMBHIRAOPET

210 9 MUSTABAD

211 10 SIRSILLA

212 11 ELLANTHAKUNTA

213 12 BEJJANKI

214 13 THIMMAPUR

215 14 ELKATHURTHI

216 15 SAIDAPUR

217 16 CHIGURUMAMIDI

218 17 KOHEDA

219 18 HUSNABAD

220 19 BHEEMADEVARPALLE

221 1 7. WARANGAL (11) CHERIYAL

222 2 MADDUR

223 3 NARMETTA

224 4 BACHANNAPETA

225 5 JANGAON

226 6 LINGALA GHANPUR

227 ) RAGHUNATHA PALLE

228 8 GHANPUR STATION

229 9 DHARMASAGAR

230 10 ZAFFERGADH

231 11 NARSIMHULAPET
B.R.MEENA

COMMISSIONER FOR DISASTER MANAGEMENT &
EX-OFFICIO PRINCIPAL SECRETAR\‘:‘ITO GOVERNMENT (FAC)

// FORWARDED BY:: ORDER //
SECTION OFFICER
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Annesture Ao
\3 b
bj =t
:: i) i \ '\“ ",/ o
. GOVERNMENT OF TELANGANA o
IRRIGATION AND CAD (Projects-11) DEPARTMENT
',O s, ‘l...-\
;-,‘h‘\_
Ny g
Memo,No. L0131/ Projects-11/2015. Dmamw&,@y i

-

Sub:  I&CAD-FEC from SRSP - Re-Engineering of Indiramma Flood Flow

Canal project from SRSP- Orders - Issued. """‘"d}i : 1 jﬂﬂn
e e . II' 37 U-Z;- T‘I""' ”,...:-
e From-thé Chief Eagineer (Projects), Irrigation, LMD Colony, ':').WdSu rintehming Eng'
Q"C y Karimnagar, Lr.No.CE(Projects)/Irrgn/KrmrﬁSﬁﬁ/F-47/3598. ] ;U'F.C gi‘cl a0, Cale:
bﬁ‘/ k o, Dt.03-10-2015 and Dt.19-11-2015. y, AEPe ] JM; -
o .

e ——

L] i
\{g"-’\ : &&&& i/ Ll@/ *H ,4':,\
! ) 5 22 W' _S'é—‘f
o v In the dircumstances reported by the Chief Engineer, (Projects), Irrigatiop © .. i 5 o
D Colony,” Karimnagar, In the reference cited and as recommended by U Ry e
S S

Standing Committee Dt.16-09-2015, barring mode of carrying additional water’
from MMR to RS Ghanpur to irrigate an ayacut of 1,90,000 acres of Godavari Lift ™%
Irrigation Scheme Project. The rest of the' proposals are approved. .

W i tate Level Standing Committee and after careful examination of the prop *, :-; < B Zé
ﬁ\\\\\ \ Government hereby accord approval to the recommendation of the State Lev \ : .

1\ .
\}:} % 2. The Chief Engineer,' (Projects), Irrigation, LMD Colony, Karimnagar Is
/(\ﬁ\ requested to take_necessary action accordingly and send appropriate proposals
~~  for mode of carrying add water from MMR to RS Ghanpur. A
Og;bl | .
Tt ) SHAILENDRA KUMAR JOSHI

: PRINCIPAL SECRETARY TO GOVERNMENT.
\y\ \

T >
~_The Chlef Engineer (Projects), Irrigation, .
LMD Colony, Karimnagar.

/[ FORWARDED : : BY ORDER //

/\(\O
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GOVERNMENT OF TELANGANA
ABSTRACT

Imigation & CAD Department - Re-Englneering of Indiramma Flood Flow Canal Project
from SRSP - Revised Estimate for the work Formation of Gouravelly Reservoir with
enhanced capaclty from 1.410 to 8.23 TMC water including construction of H.C. Weir,
Formation of Diversion Road including construction of DLR Bridge Investigation,

ning and Estimation near Gouravelly(V), Husnabad(M), Karimnagar Oistrict —
dRinistrative approval for Revised Estimates - Accorded — Orders Issued.

::l:::::,:——::....n::ﬂ::-:::"::::::;:=====t:================ ===

IRRIGATION AND CAD (Projects-IV) DEPARTMENT

G.ORtLNO.533

%( From the Englneer-in-Chlef (Irrigation), Hyderabad, Lr.No.ENC(I)/DCE-1/

b =g

i}n,'E.’I?'jr
y
-\\s\“"
)
s
)
)
>
b
§
]

-
-l

OTEJAEEHGourave]inyUl? Dated:16,03,2017.
BERE
BE

In the reference read above, the Engineer-in-Chief (Irrigation), I-I‘yderabad has
requested the Governmient to accord Adminlstrative approval for the revised estimates
in respect of the work of Re-Engineering of Indirsmma Fleod Flow Canal Project from
SRSP - Formation of Gouravelly Resérveir with enhancéd capacty from 1.410 fo
8.23 TMC water Including construction of H.C, Welr, Formation of Diversion Rpad
including construction of DLR Bridge Investigation, Designing &nd Estimaﬁon near
Gourave!ly(\!), Husnabad(M); Karimnagar District.

2. After careful examination of the proposal submitted by Engineer-In-Chief
(Imigation), Hyderabad, Government hereby accord Administrative approval for the
revised estimates In respect of the work of Re-Engineering of Indiramiria Flood Flow
Canal Project from SRSP - Formation of Gouravelly Reservoir with enhanced eapacity
from 1410 to 8.23 TMC water Including construction of H.C. Welr, Formation of
Diversion Road Including construction of DLR Bridge Investigation, Designing and
Estimation near Gouravelly(V), Husnabad(M), Karimnagar Bistrict for an amount of
Rs.1196.06 Crores, (Rupees Eleven Hundred Ninety Six Crores and' Six Lakhs . Only),
subjedt ta- condition that to ensure the additional work entrusted to the existing agency
Is In consonance with orders Issued in G.0.Rt.N0.609, I&CAD (Projects-II) Department
Dt.30-06-2016 and agreement conditions and also to ensure sufficlent funds In
accordance to the work programmie and to take all precautions Ilke securlty depos:t
etc,, for proper execution ef the work.

3. The expenditure shall be detiited to the following Head of Account; .

"4700-01,-154-25/21-26-530-531 Q.E.“.
"4700-01-154-25/21-26-530-532 Lands“.
"4700-01-154-25/21-48-500-501R&R".

4. This order Issues with the concurrence of Finance (WP) Department vide their
U.0.No.4334/89/WP/A1/2017, Dt.21-04-2017.

2 ¢ P.T.O.
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The Engineer-in-Chilef

(Irrigation), Hyderabad, shall take necessary actlon,
accordingly.

(BY ORDER AND IN THE NAME OF THE GOVERNOR OF TELANGANA)

DR. SHAILENDRA KUMAR JOSHI
SPECIAL CHIEF SECRETARY TO GOVERNMENT

To _

M‘ﬁe Engineer-In-Chlef (Irrigation), Hyderabad
The Accountant General, Hyderabad.
The Pay & Ac¢count Officer, LMD Colony, Kartmnagar
The Director of Works and Accounts, Hyderabad,
Copy to:

The Chlef Englneer (Project), LMD Calony, Karimnagar

The PS to Spf..Chlef Secretary to Government, I&CAD Dept.
The PS to Hon'ble Minjster (Irrigation) -
| The Finance (WP) Department.

/1 FORWARDED: : : BY ORDER //

@Emou OFF! éER
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Annexune Al

GOVERNMENT OF TELANGANA
ABSTRACT

I&CAD Department - The Right to Fair Compensation and Transparency In Land
Acquisition, Rehabllitation and Resettlement (Telangana Amendment) Act,
2016- Exemption of Indiramma Flood Flow Canal Project from SRSP from the
application of the provisions of Chapter II and III of the RFCTLA&RR, 2013 -
Publication of Gazette Notification -Orders - Issued.

R P R

IRRIGATION & CAD (LA.R&R/A2) DEPARTMENT

G,0,Ms.No.41 Dated: 22,07.2017,
Read the following:

1) The Right to Fair Compensation and Transparency in Land
Acquisition, Rehabilitation and Resettlement (Telangana o i
Amendment) Act, 2016 (Act No.21/2017).

2) From the Chief Engineer(Project), Irrigation, LMD Colony,

Karimnagar Letter No.CE(Projects)/Irrgn/Krmr/TS/1385,
dt.12.07.2017.

- A K Ak

ORDER:

In the reference 1% read above, the Right to Fair Compensation and
Transparency in Land Acquisition, Rehabilitation and Resettlement Act 2013
has been amended and named as the Right to Fair Compensation and

- =¥ Transparency in Land Acquisition, Rehabilitation and Resettlement (Telangana
AN I

Amendment) Act, 2016 (Act No.21/2017) in its Application to the State of
Telangana.

2. In the reference 2™ read above, while narrating certain circumstances
the Chief Engineer(Projects), Karimnagar has requested the Government to
exempt “Indiramma Flood Flow Canal Project from SRSP” from the
application of the provisions of Chapter II and III of the RFCTLA&RR
Act, 2013 for early completion of land acquisition process as the state
Government is planning to complete this project by December-2018.

3. After careful examination, and after taking into consideration of the facts
that, Land Acquisition Is very important for implementation of the projects and
any delay in land acquisition on one hand escalates the cost of the project and
on the other hand, deprives the farmers due benefit from the Project.
Government, in accordance with the provisions contained In Section10A(b) in
Chapter IIL.A of the RFCTLA&RR (Telangana Amendment), 2016( Act No.21 of
2017), hereby, exempt the Indiramma Flood Flow Canal Project from SRSP
from the application of the provisions of Chapter II and III of the RFCTLARRR,
2013.

4, h‘ccordingly, the following Notification shall be published In the next
extraordinary issue of the Telangana Gazelte.

NOTIFICATION

“In exercise of the powers conferred by Section10A(b) in Chapter
III.A of the RFCTLA&RR (Telangana Amendment), 2016( Act No.21 of
2017), Government of Telangana hereby, exempt the Indiramma Flood
Flow Canal'Project from SRSP from the application of the provisions of
Chapter II and III of the RFCTLA&RR, 2013",



55 The Commissioner, R&R and LA, I&CAD Department and the Chief
Commissloner of Land Administration, Hyderabad shall take further necessary
actlon In the matter, accordingly.

(BY ORDER AND IN THE NAME OF THE GOVERNOR OF TELANGANA)

T Dr. SHAILENDRA KUMAR JOSHI,
SPECIAL CHIEF SECRETARY TO GOVERNMENT.

To
The Commissloner of Stationery & Printing, Government of Telangana,

Hyderabad (with a request to publish the notification in extraordinary
issue of Telangana Gazette and furnish (75) coples of Gazette to this
Department).

The Commissioner, R&R and LA, I&CAD Department, 7th Floor, Budha
Bhavan, Ranigunj, Secunderabad-500 003.
(with a request to inform the concerned)

L/'Pl‘\e/(:hlef Engineer(Project), Irrigation, LMD Colony, Karimnagar.

The Chief Commissioner of Land Administration, Hyderabad.
(with a request to inform the concerned)

Copy t0: :
The P.S to Chief Secretary to Government, Telangana State.
The P.S. to Hon'ble Minister for Irrigation.

The P.S. to Special Chief Secretary to Government, I&CAD Department.
SF/SC.

.

t_?.k%%&q
Sé’gyrlo FICER.

A

//JFORWARDED :: BY ORDER//
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BRIEF NOTE ON FLOOD FLOW CANAL PROJ F
Alm of the Project:

The Flood Flow Canal Project from SRSP is conceived with an objective of irrigating 2,20,000
acres of ayacut in the drought prone areas of erstwhile districts of Karimnagar and Warangal in

Telangana region duly utilizing 20 TMC of flood water of Godavari river from foreshore of Sri Ram
Sagar Project.

The CWC has aé_corded clearance to Flood Flow Canal project from SRSP in its 64t Technical
Advisory Committee (TAC) meeting held on 03.04.1996 for an estimated cost of Rs. 1331.30 Crores
(S.S.R. 1992-93).

CLEARANCES:

> There is no forest land involved in the project. However forest clearances for canals and

‘reservoirs was accorded vide Lr. Ref. No. 50907/99/F.1, Dt: 14-03-2000 & 14.09.2000 respectively.

» The Environmental clearance was accorded vide Lr, No0.J-12011/26/2000-1A-,
Dt.14.05.2003.

» The Rehabilitation and Resettlement clearance is received from the Govt. of India vide
MOTA Lr. No.20011/4/2003- CP & R, Dt. 02-09-2004.

» The Planning Commission (wéter Resources Division) accepted for investment in the State
Plan with an estimated cost of Rs 1331.30 crores vide Lr.No.2 (322)/03-WR Dt: 08.12.2005.

The components of the Flood Flow Canal Project are executed as follows.

Phase -1

) Head Regulator at the foreshore of Sriramasagar Project with approach channel.
b) Flood Flow Canal (SRSP) to Mid-Manair Reservoir = 122 Km. '
Canal network at Km 98.000 on FFC to irrigate an ayacut of 20,000 acres.
Mid-Manair Reservoir (Gross Capacity — 25.873 TMC) at Manwada village, Karimnagar Dist

e) Two irrigation canals from Mid-Maniar reservoir to irrigate 80,000 acres.
Phase - II

a) MMR R/S Link Canal.

b) Lifting of water from MMR R/S link canal to Gouravelly Reservoir.

c) Formation of Gouravelly Reservoir with increase in capacity from 1.409 TMC to 8.23 TMC

d) Gouravelly Right side canal and Left side canal with distributory system to feed an ayacut
of 1,06,000 acres.

e) Lifting of water from Gouravelly reservoir to Gandipally reservoir of capacity 0.158 TMC
including its Right side and Left side canals to feed an ayacut of 14,000 acres.

All the works of Phase-I and Phase-II have been entrusted to various agencies under E-
Procurement, EPC/Turn key works. Some of the works have been completed and some works are in
progress. Overall, 85 % of FFC from SRSP project works are completed.
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The parameters approved by CWC in 1996 and works taken up by the Telangana state
Government is as follows.

oAt Present
S.No Description TAC Slatus Remarks
(1996)
I Water Diversion 20 20
from SRSP in TMC
II Storage Capacities
in TMC
1 Combined Reservoir 7.346 Deleted | Deleted by the then AP
Across Pedda Vaagu- Government due to resistance
11 from locals
2 Mid Manair Reservoir 25.873 25.873 | Completed
3 Gouravelly Reservoir 1.095 8.230 85% completed.
4 Gandipally Reservoir - 0.158 45% completed
Total 34.314 34.261 | i.e. within the capacities
approved by CWC in 1996.
III Ayacut in Acres
1 Combined Reservoir 32,000 0 | Due to deletion of Reservoir,
Across Pedda Vaagu- 12000 Acres of ayacut is
IT & Korutla vaagu adjusted under MMR and
remaining 20000 acres of ayacut
is proposed under canal net
i work OT at km 98 on FFC.
2 Mid Manair Reservoir 68,000 80,000 Completed
3 Canal net work OT at - 20,000* | * Ayacut serves directly through
km 98 on FFC Canals =
4 Gouravelly Reservoir 1,20,000 1,06,000 | *14,000 Acres of Gandipally
Reservoir shown under
Gouravelly Reservoir ayacut
under High level canal of
Gouravelly reservoir.
5 Gandipally Reservoir 0 14,000%* Work in progress
Total 2,20,000 | 2,20,000
v Ayacut with
Ground water in 31,254 31,254
Acres

~

Summarizing the above, it shall be submitted that even though there are internal
modifications in the project due to the inevitable reasons as stated above, there is no change in

water utilization i.e., 20 TMC and creation of ayacut i.e., 2, 20,000 acres as approved in the 64"

- . TAC and storage capacities of all Reservoirs totaling to 34.261 TMC which is also within the

approved storage capacity i.e., 34.314 TMC as approved in the 64 TAC.
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BRIEF NOTE ON GOURAVELLY RESERVOIR

The Detailed Project Report is prepared for the whole FFC project from SRSP, wherein
Gouravelly Reservoir is a part of it. The objective of Flood Flow Canal Project from SRSP is to
irrigate  2,20,000 acres of ayacut in the drought prone areas of erstwhile districts of
Karimnagar and Warangal in Telangana region duly utilizing 20 TMC of flood water of Godavari

river from foreshore of Sriramasagar Project.

HISTORY AND DESCRIPTION OF WORKS:
The Technical Advisory Committee (TAC) of Central Water Commission (CWC) in its 64

meeting conducted on 03.04.1996 accorded approval for formation of 3 No's (Three) reservoirs

namely (i) Combined Storage Reservoir-I across Peddavagu II and Korutla vaagu near Konaraopet

(V), Karimnagar Dist with a storage capacity of 7.346 TMC to irrigate an ayacut of 32,000 Ac. ) =~ - -

Mid Manair Reservoir with a storage capacity of 25.873 TMC to irrigate an ayacut of 68,000 Ac.
(i) Gouravelly Reservoir with storage capacity of 1.095 TMC to irrigate an ayacut of 1, 20,000
Acres duly utilising 20 TMC of flood water of Godavari river from foreshore of Sriramasagar Project.
The total storage capacity under these three Reservoirs is 34.314 TMC.

Later owing to huge protests and resistance from the local people against the construction of
Combined Storage Reservoir-I across Peddavagu II and Korutla vaagu near Konaraopet (V),
Kathalapur (M), Karimnagar District, the then Government of Andhra Pradesh vide G.0.Ms.No.209,

dated: 17-11-1997 had bypassed the Combined Storage Reservoir-I across Peddavagu-II and
Korutlavaagu.

In this context it to convey that the excess flood as per the data available occurs once in
every four years and the excess flood has to be captured and stored during such year, The storage
facilities for storing such flood plays major role in harnessing and conserving flood water, hence it
is evident that a maximum extent of such flood water can be harnessed provided with maximum
storage facilities. If such storage is not available then it will not be possible to harness the excess
flood to the maximum extent which defies the basic objective of the project. Further,
Sriramasagar project which was commissioned in the year 1964-69 with a designed capacity of 112
TMC. But due to heavy siltation from Godavari river which is a inherent parameter of Godavari
river made the effective storage capacity to decrease to 90 TMC over the years therefore
increasing the untapped flood water. In this context it is also an edge to have more storage
capacity for tapping such flood.

The water utilisation and allocation is one of the major factor and played phenomenal rale in
the formation of Telangana state. After formation of Telangana state the Government has
reviewed the existing irrigation projects and as a part of effective utilisation of water allocation and
to compensate the storage lost due to dropping of Combined Storage Reservoir (7.346 TMC) near
Konaraopet (V), an alternative proposal of increasing the Gouravelly reservoir capacity from 1.409
TMC to 8.230 TMC has been proposed. As the already proposed Gouravelly reservoir is bestowed

with advantages such as (i) Geographical advantage of the site at which the reservoir was

proposed, (ii) minimal submergence of lands for the increased storage capacity and (iii) minimum



y _?_ﬁg‘rqlber of families displacement which are favourable for consideration of enhanced storage
4
capacity of Gouravelly Reservoir.

Government have been reviewing the seasonal conditions from time to time in the State
during the South West Monsoon. The average rainfall in this region is recordéd-as less than the
normal rainfall of 713.6 mm. In several mandals spread over the state have received deficit rainfall
along with severe dry spells that have caused withering and drying up of crops that resulted in
drastic yield reduction of several major rain fed crops. The Government of Telangana has declared
the 19 mandals in erstwhile Karimnagar district and 11 mandals in erstwhile Warangal district Vide
G.0.Ms.No:6 Revenue [Dm.Ii] Department, Dated:24.11.2015, as drought affected mandals. Out
of the declared mandals, the mandals Saidapur, Chigurumamidi, Kocheda, Husnabad,
Bheemadevarpalle of erstwhile Karimnagar district and Raghunatha Palle, Ghanpur Station,

Dharmasagar, Zaffergadh of erstwhile Warangal district which comes under the jurisdiction of
Gouravelly Reservoir ayacut.

Moreover, detailed investigations such as Geographical, Topographical, Archeological,
Hydrological, Meteorological, geotechnical studies were carried in the same site at the time of
initial approval. Even though the capacity of the Gouravelly reservoir is increased to 8.230 TMC,
there is no chaﬁﬁ'é in the water utilization & the contemplated ayacut under the FFC project from
SRSP as a whole. Moreover there is no forest land involved in the submergence due to the
increased capacity of the Gouravelly reservoir project and there are no notified ecologically

sensitive areas, wild life ecosystems falling in the submergence earlier i.e, for 1.409 TMC capacity
reservoir or now i.e., for the enhanced 8.23 TMC capacity.

As there is a scope to increase the reservoir capacity and owing to the prominent benefactors
like geographical site advantage, minimal submergence of lands and less displacement of families,
rise in ground water table, drinking water for the surrounding villages and live stock and to

supplement to the deleted storage capacity, it may be substantiated to the purposefulness of the
Gouravelly reservoir capacity by its enhancement.

Socio Impact Assessment:

The Government has given exemption to the Flood Flow Canal Project from SRSP from
" Tthe application of the provisions of Chapter-II & III (Socio Impact Assessment) of RFCTLA&RR-

2013 vide G.0.Ms.No.41, Dt.22.07.2017 and there is no forest land involved in the Gouravelly
Reservoir,
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Comparison of various details between deleted Combined Storage Reservoir-I of 7.346

TMC and Gouravelly reservoir of 8.23 TMC shown in the below table

Combined Storage g
R 3 Gouravelly Reservoir
S.No Description Reservoir - 8.23 TMC
(7.346 TMC) ;
1 | Land acquisition (Ha) 3753 1566.8
, Fully - 06 Fully - 04
2 | No. of Villages submerged Partially - 07 Partially - 06
- No. of Houses coming under 4165 817
submergence ;
* PDF - 1104
s II 5 7
4 | No. of families effected | PDF - 4275 PAF - 49
Ecological sensitive areas : .
Nil Nil
> | affected ' '
6 | Forest Land Nil Nil

The above table explains that with minimum affect the objective of the FEC+~- .

project from SRSP is fulfilled.

Till now 85 % of Gouravelly Reservoir formation work is completed and the total
expenditure incurred is Rs.1083.87 Crores including works, LA and R&R as against the sanctioned
amount of Rs.1195.99 Crores. It is programmed to complete the project by December 2021. The
following table shows the quantities of works done and balance to be done.

S.No | Description of Item Total Quantity Executed Balance

1 Earth Work 142.56 Lakh Cum | 114.72 Lakh Cum | 27.84 Lakh Cum
2 Concrete 46107 Cum 35800 Cum 10307 Cum
3 | Revetment& Rock toe 545729 Cum 310920 Cum 234809 Cum |
4 Sand 605937 Cum 497400 Cum 108537 Cum

The Comparative statement regarding Land acquisition, number of families affected,

number of villages submerged before and after the increased capacity of the Gouravelly
reservoir is as follows

S. o Reguiemen i Requirement for ]
No Description for 1.409 8.230 TMC Difference Remarks
T™C
1456.68 Ha- acquired
Land acquisition (payment made)
1 ' 769,25 1566.8 797.5 4
(Ha) . 110 Ha balance to be
acquired
No. of Villages Fully — 04 Fully — 04 , —~.
[ly-
: submerged Partially- 02 Partially- 06 PR
No. of Houses
3 | coming under 693 817 124 PaymEnt made =725
Balance - 22
submergence
, | No. of families PDF-937 | PDF-1104 | PDF-167 Eg‘;”;"; :iiit_o i
PAF — 4 PAF — 4 PAF —
effected 9 AF — 49 0 Balance — 182 PDF




33
' The storage capacity was enhanced to 8.23 TMC with a meagre difference in Land

acquisition, Number of Villages in submergence, Houses and Families.

‘ Percentage

Sl.No Description Required | Acquired Balance of Balance

acquisition
1 | Land acquisition (Ha) 1566.8 1456.68 110 7.02 %
2 | No. of Houses 817 795 22 2.70 %
3 | No. of families (PDF’s) 1104 L 922 182 16.48 %

*Note: Out of balance 182 PDF’s, 167 PDF’s are coming under the enhanced
capacity of 8.23 TMC, The compensation towards R&R is proposed as per the LARR ACT
2013. They accepted the proposal and the same is under process for final settlement.

Till now the expenditure incurred for the project is Rs.1083.87 Crores i.e., 90 % of the
project cost. If the balance extent of 110 Ha is acquired then the total ayacut of 1,20,000 acres
under Gouravelly reservoir will be benefitted. At this stage the applicants have approached the
Honourable National Green Tribunal who are losing just 4.78 Ha of land out of balance land of 110
Ha to be acquired for completing of the project and are insisting for more compensation

mutinously even after accepting their R&R benefits and structure compensations to create

hindrance to the motto of serving the 1,20,000 acres of ayacut.

Environment and Ecological Aspects of the Gouravelly Reservoir project for 8.23 TMC:

Gouravelly Reservoir is proposed near Gouravelly village, Akkannapet mandal (erstwhile
Husnabad), of Siddipet District (erstwhile Karimnagar district) with a gross storage capacity of
1.409 TMC and was enhanced to 8.230 TMC. Two gravity canals taking off from Gouravelly
Reservoir to irrigate an ayacut of 1,20,000 Acres (48,560 Hectors).

S.No | Constituency District | Mandal Ayacut in Acres
' Akkannapeta 13224
Siddipet Husnabad 10582
i Koheda 11900
Hiisnaba Sul;:TotaI : 35706
2 Karimnagar _Saldapur‘ : SEUk
Chigurumamidi 14963
- Sub Total 20634
by Beemadevarapalli 15512
3 Warangal Urban Velair 11714
Dharmasagar 12010
Kazipet 600
Sub Total 39836
St.Ghanpur Chilpur 11816
Stn.Ghanpur 7223
4 Raghunadthpally 3885
JarEARN Zafarghad 900
Sub Total 23824
Grand Total 1,20,000
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The salient features of the Gouravelly Reservoir are:

@

SALIENT FEATURES

Location Gouravelly (V), Akkannapet (M), Siddipet Dist

Longitude 79°11'00
Latitude 18 ©05'15
Catchment Area 25.0 Sq.Km
FRL T +415.000
TBL S +419.300
MWL +415,900
MDDL +393.800
Storage Capacity 8.230 TMC
Live Storage 7.822 TMC
Dead Storage 0.408 TMC
Maximum Height of Bund 41.62 Mts

R/S Canal Sill Level / Length

+389.000 Mts/ 47.725 Km

L/S Canal Sill Level/ Length

+392.000 Mts/14.392 Km

Weir Top Level / Length

+415.000 / 113.50 Mts

Total Ayacut

1,06,000 Ac
R/S Canal Ayacut 90,000 Ac
L/S Canal Avacut 16,000 Ac

| Tanks / Ayacut Under Tanks Covered In R/s

578 no.s / 39519 Ac

Tanks / Ayacut Under Tanks Covered In L/s

115 no.s / 7633 Ac

Gouravelly Reservoir is proposed at

small local

stream having a

catchment of

25.0 Sq. Km at the proposed site of the reservoir. There is no forest in the catchment area. There

are few irrigation wells in the catchment zrea and no other irrigation facilities in the area.

Agricultural land in the catchment area is about 70% and the balance is a Barren land. The

submergence of the Gouravelly Reservoir area is of 1567 Hectors. The four villages namely
Gudatipally, Tenugupally, Maddelapally and Kothapally of Gouravelly Revenue village along with
the 6 Thandas, Hamlets of Gouravelly are fully submerging in the reservoir. The villages

Gouravelly, Jangoan, Regonda, Nandaram, Ramavaram and Gandipally are partially coming in the

submergence area. In addition, about 270 irrigation wells and roads of 8.0 Km length is also liable

for submergence. The important feature of submergence area is no forest area is liable for

submergence.

Details of the Project Displaced families and Population:

Total No. of Displaced families: 1104
Total No. of Affected families: 49

Total Population in the Submergence area: 3060

No. of Scheduled Caste Families: 07
No. of Scheduled Tribes Families: 294
No. of B.C Families: 567

No. of O.C Families: 236



[
s 39_} No of Small Farmers: 209
) No of Mariganal Farmers: 179
No of Landless poor Farmers: 219
No of Artisans/Small traders: 21
No of Agriculture Labour: 506
Details of Rehabilitation & Resettlement (1104 PDF's & 49 PAF’'s):
Total 937 PDF's and 49 PAF’s are coming under the submergence of 1.409 TMC of Storage
capacity. The compensation towards R&R was paid to 927 PDF's @ Rs. 8.0 Lakh/PDF as one time
settlement as per the G.O Ms. No. 23 Irrigation &CAD, (LAR&R/A2)Department, Dt: 18.04,2017.

Total 49 PAF's were paid as per G.O Ms. No. 68, Irrigation & CAD (PW.ILA IV) Department, Dt:
08.04.2005. '

Additional 167 PDF's are coming under the enhanced capacity of 8.230 TMC. The

compensation towards R&R is proposed as per the LARR ACT 2013. They accepted the proposal
and the same is under process for final settlement.

Details of Land Acquisition (Ac 3870-10 '/ Gts):
Total of Ac 1814-33 2 Gts (769.25 Ha) is coming under the submergence for 1.409 TMC of

storage capacity. The compensation was paid as per old Land Acquisition Act, 1894,

Additional extent of Ac 2055-17 Gts (797.55 Ha) is coming under the submergence for 8.230
TMC of storage capacity. The compensation for an extent of Ac 1783- 14 V2 Gts. was paid @ Rs
6.95 Lakh/acre as per LARR Act, 2013 (Telangana Amendment Act 2016) and the beneficiaries of
balance extent Ac 272-02 2 Gts. are not accepting for the compensation fixed and paid.

Details of Structures (817 No's):

-

The total numbers of 693 structures are coming under the submergence of 1.409 TMC of storage

capacity out of which 685 structures were paid. The balance 6 structures were not paid due to
disputes between the parties.

The additional numbers of 124 structures are coming under the submergence of 8.230 TMC

of storage capacity out of which 110 structures were paid. The balance 14 structures are in the
= process of payment.

|
Soil Conservation Measures:

Plantation will be done in the project area as per the guidelines of the Forest Department
after completion of the project. The total number of 41,000 saplings will be planted.

Ground Water:

According to the 2016-17 Ground Water departments’ report the depletion of Ground water

in the command area ranges from10.0m bgl to 20.0m bgl. The quality of ground water is fit for
drinking and irrigation.

Mining Operations:'
No mining operations are carried out both in the project area and catchment area.

Industrial Development in the Project area:
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There are no major or medium Industries in the project area at present. In future there is a

scope for aquaculture. There is large scope for Tourism development in this area.

Wild Animals & Birds:

There are no wild animals and Bird sanctuaries in the project area.

Endemic Health problems:

There will be no endemic health problems in the area of Gouravelly Reservoir due to water
soil borne diseases.

Water logging:

The command area generally comes under upland area and it is having good natural slope
generally well drained through local streams and vaagus. There is no problem of surface drainage.
In Right Main Canal of Gouravelly Reservoir the ground fall is 30.0 M over a length of 47.0 Km and
in Left Main Canal of Gouravelly Reservoir the ground fall is 60.0 M over a length of 14.6 Km.

Hence no water logging problems are anticipated in the command area under post prdj'q:t.....
conditions.

Benefits due to enhancement of gguravgllxz Reservoir Storage Capacity:

1) The capacity of the Reservoir is increased to 8.23 TMC so as to store water in the
Reservoir by diverting the flood water from SRSP which will be available for only few days during
the floods. Before that, to supply water to the contemplated ayacut with the gross storage capacity
of 1.410 TMC, it requires 12 fillings continuously through lift scheme, almost to a height of 123.90
m, in 120 days and if any technical defect arises in the lift system it will be toilsome to serve water
for drinking and irrigation purpose until the restoration of the lift system. Now, with the enhanced
capacity of 8.23 TMC in the Gouravelly reservoir, water will be supplied continuously for drinking &
irrigation purposes with only 3 fillings through lift scheme during the restoration of the lift system,
if any technical defect arises.

2) As Husnabad is highly drought prone area, enhancement of Gouravelly Reservoir will cater
the needs of drinking water of all the dwellings in and around Husnabad in addition to the
contemplated ayacut.

3) This will serve the drinking water needs of the villages and also helps in raising ground
water levels.

4) The total population benefited in command area mandals is 2,45,938 as against the total
population affected in the catchment area of Gouravelly reservoir is 3060.

5) The project was designed in the year 1992-93 and since then there is a substantial
increase in the demography there by causing agricultural stress in. project ayacut area and also

over exploitation of ground water for agricultural activities. The enhancement of storage capacity is
likely to counter such circumstances.

From the above comparison statements and merits, it can be appreciated that the
enhancement of Gouravelly reservoir capacity to compensate the storage lost due to the delétion

of combined storage reservoir across Peddavagu II and Korutla vaagu near Konaraopet (V),
Karimnagar Dist is unerring and rationalized.



Item No.02:

BEFORE THE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE, CHENNAI

'Original Application No.180 of 2021 (SZ)

(Through Video Conference)
IN THE MATTER OF:
Baddam Raji Reddy & Ors,

Versus

Union of India'and Or

Date of hearjfig: 13.08,2021.
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HONBLE DR. K SATYAGOPAL, EXPERT MEMB

For Applica): %Mr. Sravan Kuiiar
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-.Applicant(s)

roposal of State of

Telengana to chang% the scope of flood flow canal and Gouravell;

reservoir by increasing the capacity of canals and reservoir from 1.410

TMCs to 8.23 TMCs under Re-engineering of Indir
project in Siddipeta District of Telengana State,

2. According to the applicant, this project requires

(1]
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clearance as it falls under item 1(c)(ii) project as per EIA Notification,
2006 but they are going ahead with the project with old environment
clearance granted on 14.05.2003 for the expansion :of the Gouravelli
Reservoir in 2021. As per environment clearamz&dated 14.05.2003,
there was no displacement, only 784 persons were identified as project
affected persons. But in case of re-"engineefing project four villages will
be fully submerged and two villages will be affected and more than 2355

persons will be Wted due to change of‘scope of Wroject. They are

proceedin gy 1thout obtamm&, necessary enwronment clearaie

in vio 1onof fhe EIA: Nonﬁcat;on*; 22006 and also

.r"

schemw hea’ﬁ,‘ﬂ(y on the expan l_ of the emst@prgj ingludi

the rese thout élo li_;-- enwronn%gq,t.cleara
also conmdera@mmﬂar 1ssue 1Bé)%\ N

2021 in respect of Palamur¥ anagftreddy

o147 682001 and 148 of

mgation Scheme and the
cases are pending before the Tribunal. So, the applicant file this

application seeking following reliefs:

(i) Direct the State of Telangana/project proponent not to proceed
with the expansion works of Flood Flow Canal and Gouravelli
reservoir until mandatory approvals are obtained/amendments
to the environment clearance is accorded after duly appraising
the proposal by the statutory authorities, Experts Appraisal

(2]



Committee (River Valley Projects) under Union of Ministry of
Environment Forest & CC. Union Ministry of Jalsakti
Godavari  River Management Board, Cnetral  Water
: Commission.

(izj! Direct the State of Telengana, District Collector of Siddipeta
not to damage the agriculture lands of farmers until the
approvals are accorded for the expansion of the Flood Flow
Canal and Gouravelli Reservoir Project by MoEF, CWcC,
Godavari River Management Board ete., and allow the
applicants/farmers to cultivate'their lands,

(ti))Appoint an experts Commiitee- to undertake comprehensive
study on the Flood Flow Canal and Gouravelli reservoir
expansion project as ti was done in O.A. No. |47 of 2021 and
0.4. No. 71 of 2020(SZ).

(iv) Pass any sucheprder, as the Hon'ble Tribunal ) deem fit and
proper jn thgffacts and circumstances of the ca.s%

S

4. On going t! --_tIa’é allegations magle in the app]iéﬁﬁp

& ¥ b

e satisfied

-<l§;,\l‘:““ e W

itises a substantial question of mwironmenf’\.:\‘xi
{1 \ 1
\\

_éoi‘%i,s Tribunal. So, the matter is admitted._. || §

—

S

‘. [ R e

5 the matte§ came up for admission today,
sented the aphlicants and M
6. Issue notice to the*resp

cknowledgment

due.and also by e-mail and Dasti and produce proof of service by filing
proof affidavit as per Rules. The applicant is also directed toserve copy
of the application to the standing counsel appearing for respondents 2, 3

i ; ’ . ;
and 5 to 8 so as to avoid delay in filing their necessary responses. The

applicant 1s also directed to produce necessary requisite along with

(3]
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postal cover and postal stamp before this Tribunal within a week to issue
notice to all the respondents through Tribunal to ensure service on them

and proceed against them in their absence in accordance with law.

. In order to ascertain the genuineness of the allegations made and also to

find out whether there is any violation committed, we feel if appropriate
to appoint a Joint Committee consists ‘of (1) a Senior Officer from
MoEF&CC, Integrated Regional office; Telengana at Hyderabad, (2) a
Senior Officer W Godavari River M‘:’a’pagemen%ard, and (3) a

Senior Ofwom Central Water Commission~n corate

M Regional

Yy %,
i * ‘
4

Ofﬁcew“aﬁé'd to insp_ect_--th'e-i'-aifea"-inggﬂe"é,tiOn and,_‘z_&_ls toféxamine
i & 5% i

' .!'-': . 5 ‘.5 1_[ - .
the pgoject and submit a factual as well as action taken report if there 18

ingi) whether th# P

project meﬁme% w.ther any s §,;bée '
u@%

i -’"’ ""J- gL
the State of TeleriBana before ;_,071;@1% th&iqvest 0

project as alleged by ; ap;:}ll;:ant (1v* what “ the nature of
consequential impact on the villagers due to subsequent receding area of
the reservoir , which is likely to lead to submergence or inundation of
nearby villages (v) whether any alternate rehabilitation projects have

been envisaged by the Government to replace or re-settle the persons

likely to be affected by the project, (vi) whether any ecologically

(4]
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sensitive areas are likely to be affected on account of the project being

ex‘panded* if so what are the remedial measures to be taken to protect the
same and (vii) if there is any violation committed in proceeding with the
project against the environmental laws, then the Committee is directed
to assess the environment compensation and also suggest the remedial

measures to restore the damage caused to the environment.

9. The Godavari River Management will be the nodal agency for

coordination and

i) pected to file %’ '%}gtewport
y "{z Z el /f
ik as to whethegflany prior enviy ,}t W‘:ce is
N N .
Gr this p;QJ és and when such W‘ {}s.«ﬁlw office is

" "n-:

e same ];)__eforﬁt‘ns Irl-b_ﬁ-nal

epnsideration of

further directions or orde PSE any to be issucasy this regard.

12.The applicant is also directed to submit complete set papers to the
members of the Committee within a week, so as to enable them to
comply with the direction.

13. The Regisfry is directed to communicate this order to the members of

the Committee as well as official respondents by e-mail immediately, so

(5]
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as to enable them to file their report and also make their appearance and

file independent response without delay.

14.For appearance of parties, filing independent response and also for

consideration of report, post on 30.09.2021.
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